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proceed, but I cannot help. Sir, I cannot
help mentioning the fact there is a Right
and there is a Left; it is in their own
mouths; they are fighting, more than even
the other parties, within themselves. Where
is the question of Right and Left? Why
does he object? ° ’

But my point was this, Sir, that the
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Chief Minister of Madras has said openly -

—other responsible people have said also—
that in this rioting, in these disturbances,
in these and other sorrowful occurrences,
the Left Communists along with the
D.M.K., along with some moneyed people,
had a hand. (Interruptions) 1 have been
told, on the authority of an eminent per-
son, who saw things. who was very closely
associated with the University and knowing
the students, that this is what happened,
that they were instigated and they wanted
petrol. They were going on. “I want money
for petrol. I want money for this.” Why ?
And this was going on. And it is not the
students who do that. It is always then
that some other persons take charge of the
situation. And they took charge of the
situation, and it is there, Sir, we have to
do much more. In this country, I believe
that if there is any good thing I can help
in doing is to see that the goondas, the
hooligans and the anti-social elements do
nmot take charge of the students and do not
create trouble for them and for the coun-
try.
P e “t

Surt BHUPESH GUPTA : Who are the
anti-social elements ?

SHr1 GULZARILAL NANDA: 1 did
not mention him or anybody, Sir,
SHrt BHUPESH GUPTA: The hooli-

gans and others are in the Congress Party.

SHrl GULZARILAL NANDA : Thank
you, Sir. I do not think I should speak any
further. 1 have done,

Surt BHUPESH GUPTA :
to make . . .

Sir, I want
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Mr. CHAIRMAN : The House stands
adjourned till 2-30 in the afternoon.
Sy

Twnd Atu ot g )
e timd The House then adjourned for

T lunch at twenty-two minutes past
ii,v. one of the clock.

[l g s,

The House reassembled after lunch at
half past two of the clock, THE DEPUTY
CHAIRMAN in the Chair.

THE BUDGET (RAILWAYS), 1965-66
—General Discussion—continued).

Tug DEPUTY CHAIRMAN: Mr.

. Arjun Arora, I think you had nearly finish-

ed your points.

N it i

SHRI ARJUN ARORA (Uttar Pradesh) :
No. Madam, 1 had only begun.

5

Madam, T was referred to the congestion
at the Delhi station which leads to great de-
lay. Trains which arrive in time at Ghazia-
bad on the one hand and at Nizamuddin
on the other, having completed hundreds of
miles of their journey in time, are merely
delayed because there is confusion at the
Detlhi station and the people in charge of the
controls do not know on what platform to
take them. That is something which should
be remedied quickly. Tt is not as if only
trains coming to Delhi are delayed. But
the departure of trains from the Delhi
junction is also generally delayed. Hardly
any train leaves the Delhi Junction in
time. Particularly that is the situation as far
as the train called 12 Down is concerned,
that is to say, the Delhi-Howrah Express.
During the last one or two years it has
hardly ever left Delhi Station in time, at
least not on all Fridays when I travel on.
that train.

Madam, there
faulty in the means

is something
of

extremely
communicaticn

| employed by the Railways. There was an

accident on the 30th January near Shiko-
habad in Uttar Pradesh. Till the next
morning nobody at Kanpur knew, and
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Kanpur is not far from Shikohabad. No-
body at Kanpur knew what had happened
to the trains coming on that track that
night. In one train the Union State Minister
of Industries was travelling, but neither
the district authorities mnor the Railway
authorities knew for hours together what
had happened to that train. The means of
communication of news used by the Rail-
ways are the same as those of the mine-
teenth century.

AN. Hon. MEMBER : Archaic.

Surt ARJUN ARORA : My hon. friend
here has correctly described them as
archaic. When this train carrying the Minis-
ter of Industries on the night of the 30th
January was missing, the railway people
at Kanpur said, “We have no means of
getting the information as to whether that
train is involved in the accident or some
other train is involved and we do not know
what has happened to that train.” This sort
of state of affairs must be brought to an
end.

Madam, in the matter of recognition of
trade unions of railwaymen, the Railway
Ministry and the Railway Board are un-
fortunately motivated by ulterior conside-
rations, They grant recognition where it
suits them and they withdraw recognition
of unions when it suits them. The classic
exemple is the case of the Eastern Railways
Employees’ Congress of Howrah, This was
granted recognition in the vear 1962 and
the recognition was withdrawn in 1963.
The reasons which the Government advan-
ced for the withdrawal of recognition were
challenged in the High Court of Calcutta,
and on the 10th December, 1964, the High
Court decided that the Government’s action
was not proper, that it was not according
to the law. Madam, instead of bowing to
the decision of the learned High Court at
Calcutta, instead of accepting that decision
and restoring recognition to that union,
the Railway Ministry encouraged the FEast-
ern Railway to file an appeal, which
means that the union will be dragged to
a lengthy litigation costing money and
perpetuating discontent. The labour policy
of the Government as enunciated by Mr.
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Nanda, when he was the Labour Minister,
was that wherever there is a dispute bet-
ween an employer and his employees, the
first court’s decision should be accepted by
the parties, and all over the country Eva-
luation and Implementation Boards have
been sitting to persuade the parties not to
go in appeals against the awards of labour
courts. But here 1is a Department of the
Gpvernment which is geing in appeal not
only against the award of the labour court
or the Trade Union Registrar, but against
the High Court, and the poor employees
will, it appears, be dragged to the Supreme
Court, It is time that the Railway Ministry
stopped considering the issue of recognition
to unions on the basis of political and
personal  considerations. Wherever the
workmen support a union and the union
has the membership, it should be recognis-
ed. I think there is still time for the Gov-
ernment to apply its mind to the case of
the Eastern Railway Employees’ Congress
and to restore the recognition to it.

¢

(Time bell rings)
. DR

The Government not only interferes with
trade unions but it treats some of its offi-
cers in a very light-hearted and casual
manner. There are approximately 1,000
temporary gazetted officers in different
departments of the Railways. They were
recruited through the Union Service Com-
mission mostly in the years 1955 and
1956. But most of these 1,000 officers still
continue to be temporary and insecure
even after some eight to nine years of
service. Promotions to senior scales which
normally take place after two or three
years of workifig in the case of regular
Class I young entrants are not open to
temporary officers on the same lines or so
smoothly. Even those promoted are under
a constant threat of reversion because the
temporary officers are denied senioritv from
the date of joining the service. Their
seniority is reckoned only from the date
of their confirmation. Now, Madam, how
can the Railways hope to have an ecfficient
service when as many as one thousand
officers who are supposed to supervise the
work of others are temporary, do not have
a sense of security and all channels of
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promotion are closed for them ? It is time
the Railway Ministry did something about
it. Temporary labour is nowhere considered
feasible and no enlightened management
encourages temporary tenure of an em-
ployee and here are one thousand officers
who have been temporary for nine to ten
years.

e

In conclusion, I support the demand for
the appointment of a Wage Board for
Railway employees. Appointment of Wage
Boards is one of the basic principles of
the labour policy of the Government. Here
is the largest industry in the country, an
industry which employs the biggest labour
force and this has been denied the privilege
of having tripartite settlement on an im-
portant issue like wages. It is time that
the departmental regulations were set aside
and the issue of wages for Railway emplo-
yees referred to a Wage Board.

Thank you, Madam.

[ ¥
A et e

"Surt P. K. KUMARAN  (Andhra Pra-
desh) : Madam Deputy Chairman, the
Railway Minister has presented us with
an account which is eight crores of rupees
less than what was expected at the time
of the last Budget. The fall in goods
traffic is about twenty-five crores of rupees
but this was off-set by an increase in pas-
senger traffic to the extent of sixteen crores
of rupees. Yet, it is funny to see the
Railway Minister
traffic is due t6 lack of demand. On page
two of his speech, he says:

“It was a reflection
confidence of all classes of users in the
ability of the Railways to transport all
the coal required by them.”

He means to tell us that the business
community, the Railway traffic using com-
munity,
ability of the Railways that it has stopped
demanding wagons because it is assumed
that the Railways are in a position to
transport anything that is offered. I do not
know how he has come to this conclusion.
Maybe, due to certain fall in industrial
production in the country, movement of
coal has not come up to the mark but the
fall in general traffic is not due to this

saying that this fall in !

of the growing ;

has so much confidence in the |
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from road transport. Whenever there is a
possibility of transporting goods by a quicker
means and safer means compared to the
Railways, people resort to lorry transport.
This awareness of the situation is recognis-
ed by the Railway Minister when he does
not touch finished goods for increasing the
freight rates. Yet, to say that the Railways
are perfectly all right, that we are far
' ahead of demand is something beside the
i actual fact. This fall in traffic has to be
|

’ mainly. That is due mainly to competition
[
1

viewed against three or four backgrounds.
First is the incentive scheme in the work-
shops. The introduction of the incentive
scheme in the workshops has resulted in a
reduction by 13.9 per cent. of the working
force in the workshops, that is to say,
seventeen thousand workers have been re-
duced and the remaining workers have
produced nearly 22.6 per cent. more. That
is a good saving. Wagon utilisation has
also increased during this year by 36 per
cent. and this is also a source of increased
revenue. There is mechanisation of statis-
tical work and also rationalisation in the
account branches. All these have resulted
in the reduction of staff and also in the
reduction of expenses. Giving allowance
for these, the fall in earnings is not eight
. crores of rupees but more; it is far higher,
 This has got to be gone into seriously.
' When a finished product like medicine is
| sent from Bombay to Vizag by train, what
happens is that half a dozen bottles are
missing and another half a dozen are found
broken. In order to overcome these risks,
paying higher rates, people take to lorry
. traffic. The Railway Minister has also re-

cognised this fact as otherwise there is no
! justification for introducing the Super Ex-
| press Goods Trains to carry these goods

and yet he covers up the defects of the
, admipistration and says that they are so
' efficient that people do not demand wagons

in advance. This is something not believ-
I able. ’

i

An important factor in this connection
is wasteful expenditure. Income can be
improved by avoiding wasteful expenditure.
The administration is top-heavy. There are
too many Class I officers strutting about,
doing no work. Coal is another important
contributing factor in this connection. Coal
‘ from Bengal/Bihar is carried by ship to

|
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feed the Southern Railway. 1 have raised
this point in this House before. Coal from
Singareni could be used for the Southern
Railway and this will result in a saving
of about Rs. 2.65 crores. From the accounts
of the Southern Railway, we find that the
loss incurred is exactly Rs. 2.66 crores. I
do not see why the Southern Railway
should be compelled to take coal from
Bengal/Bihar. There was a time when
high grade coal was used for Mail and
Express trains but now that has been given
up and any coal is being supplied. That
being so, why should not Singareni coal
be used for the Southern Railways avoid-
ing this long haulage of coal from Bengal/
Bihar ? 1 do not understand this.

Near Kalyan is the Chola Power House
which is using coal from Bengal/Bihar
fields and that too from private sector
coalfields. 1 am at a loss to understand
why, when coal is available from the pub-
lic sector coalfields, a public sector concern
should be asked to consume coal produced
in private coalfields. Slack coal is enough
for that power house, higher grade coal
is not necessary and yet higher grade coal
is being carried all the way from Bengal/
Bihar to the Chola Power House, The use
of slack coal would mean a gain of three
rupees per ton and this slack coal can
easily be carried from the Singareni field
to the Chola Power House and this will
result in a saving of ten to fifteen lakhs
of rupees every year. The yearly consump-
tion of coal in that power house, I under-
stand, is of the order of 2.70 lakh tons
and there could be sufficient savings by
using slack coal from Singareni. Some-
time ago a Fuel Economy Committee was
appointed and this Committee made some
recommendations. I do not know whether
the recommendations were examined by
the Railway Board or not. If they were so
examined, I would like to know what
action was taken on them. We do not know
this and yet the old pattern of expendi-
ture and the old pattern of working con-

tinues. i

Another thing is about the signal equip- .

ment. We are importing a lot of signal
equipment from foreign countries. A deci-
sion has been taken to start a signal equip-
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ment factory in Secunderabad but it does
not seem to get going. Somehow or other
it is getting delayed.

r
it

At Olavakkot there is a creosoting plant
and in the area around there timber is
available. A saw mill can be started either
at Olavakkot or at Chalakudi; the Railways
themselves can prepare the sleepers and
get them treated at Olavakkot and supply
them throughout India. These are methods
of organisation by which expenses can be
reduced.

Anyway, the temporary set-back in tra-
flic should not be taken to mean that the
capacity of the Railways has increased.
This year again the industrial production
is likely to go up and then there will be
greater demand and the Railways should
not than say that again they are in a
bottleneck. On a number of sections in the
Indian Railways this saturation is conti-
nuing. One section is Vijayawada-Gudur
section. I understand there is a proposal
to dieselise that section. My humble opi-
njon is, dieselisation is not enough. That
section should be electrified. The number
of wagons from the Central Railway to
the Southern Railway has increased; the
number of wagons from the South Eastern
Railway has also increased. All these loads
meet at Vijayawada and they have to be
carried and there is also the rice load from
Krishna and Godavari Districts. So unless
this section is electrified, you will not be
able to solve the problem,

Instead of reducing expenditure by these
methods, the Minister has resorted to the
trick of increasing the freight rates. I do
not know. He has increased the rates for
bulk movement of goods. Will it not adver-
sely affect the industrial development and
also exports? The rate for iron ore has
also beten increased and I do not know
how it will affect its export. As you know,
we depend for our foreign exchange on
iron ore exports. Then transportation of
coal to the industrial sectors like Bhilai,
Durgapur etc. has also been increased and
it might raise the cost of production of
thesz factories which in turn may adverse-
ly affect other factories. Therefore this
increase in freight rates has got to be re-
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viewed. I do say that he has done a good
thing in not touching the movement of
finished goods. Actually he has reduced
and that is awareness on his part of the
danger which he is facing from road
transport. oot

A RIS T PRI O Jatpe

The most unjustified thing is the raising
of the passenger fares. Passenger trains are
not running punctually at all and the third
class compartment is even mow stinking.
The lavatories are not cleaned and people
are not in a position to get accommodation
except in the case of reserved accommoda-
tion. In other compartments, especially
through compartments in long distance
trains, they are packed like sardines and it
is not fair to increase the fares without
affording them any convenience. There
has been a ten per cent. increase in the
fares for short distance passengers; it is
a big load on the people. It is not correct
to say in Indian conditions that the fares
in India are less than the fares obtaining
in foreign countries. In foreign countries,
the rate of income per man is far hisher
than in India, while we are still at the
starvation level. So, I do hope that the
hon. Minister will reconsider the position
and give up the proposal to increase the
passenger fares. If more amenities are pro-
vided, people will travel more. Especially
now-a-days we find there is an increase of
traffic to holy places like Tirupati, Banaras,
cte. and if the fares are decreased therc
will be more people travelling and the
income of the Railways will go up. That
is what should be done rather than increas-
ing the passenger fares. Not only that; 1
have read a sentence in the Review of
the Performance of the Railways that last
time when the fare was increased there
was a tendency for the passenger traffic to
go down. Even after realising this, to
increase the passenger fares is a bit illogi-
cal and this has got to be reconsidered.

i

About punctuality of the trains, the other
day T had a very peculiar experience. I
missed the Calcutta Mail at Vijayawada.

So the next train was the Madras-Vishakha- :

patnam Passenger which comes to Vijaya-
wada at 10 o'clock. It came that day at
about 2-30 p.M. and I reached Rajahmun-
dry at about 1.30 in the night whereas [
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should have reached there at 9-30 in the
morning. " C
Jeerl Lo oniend ol Ldoen
Suri AKBAR ALI KHAN (Andhra
Pradesh) : What was the reason?

Surt P. K. KUMARAN : I do not know.
It started at right time from Madras. There
is no reason I can see, except their inabi-
lity to handle the train.

1

I AT UNTRRT S B

“Surt AKBAR ALT KHAN : It might be
due to some of these disturbances.

N A IO

PV . A

Suri P. K. KUMARAN : No, no. Every-
thing was peaceful then. This was nothing
but absolute incapacity to handle trains.

. R TR 0

1

Shed v s a R

Now, the Railway Minister has also held
out a threat that if he does not get the
money which he expects from this increase,
he is likely to increase the fares further.
Not only should this threat be withdrawn
but he should also reconsider the present
proposal for increase, and drop the propo-
sal. . .- _ L

R !

AR

T 1
fenn P .
In this connection, T also want {0 men-

tion that there is no through train from
Hyderabad to Delhi. It is an ordeal to pass
through Kazipet Junction. I would request
the hon. Railway Minister or one of his
Deputies or one of the Members of the
Railway Board to come and stay at Kazi-
pet Junction for a night. It is an ordeal
to spend a night in that Junction. Unless
a through passenger train is introduced
from Hyderabad to Delhi, this traffic prob-
lem cannot be solved. Moreover, in Hyde-
rabad mew institutions are coming up. The
Military Training School is there and it
is going to be the headquarters of the new
Railway Zone. So a through train has got
to be introduced. There is a lot of people
starting early morning and for three, four
or even five hours they have to wait at
this station. There is no apartment, no
platform and the station is a very old one
constructed some 200 years back, medieval
construction. There is no waiting room,
no retiring room, nothing there.
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Surt DAHYABHAI V. PATEL (Guja-
rat) : There were no railways 200 years
back, in India at least.

¥ ~

S

Suri P. K. KUMARAN : Say, 130 years.

Now, that ill-fated train at Rameswaram
has gome under water along with some 300
passengers or so. The Railway Minister has
said that there could be no forewarning
about this. But according to my informa-
tion, the driver, the station master and the
travelling  ticket examiners and all the
railway officials present at the station, were
against the train being started but an Assis-
tant P.W. Inspector informed an Assistant
Engineer, who was some 30 or 40 miles
away, that the train could be started and
he ordered that the train should start. But
as we all know the train never reached the
destination and it went into the sea. lhis
has got to be enquired into and a proper
procedure has got to be cvolved.

In this connection, they have recently
started a safety organisation. The Safety
Officers, 1 find, are not in a position to
function freely. A conflict arises between
the Divisional Operating Superintendent
and the Safety Officer. The Divisional
Operating Superintendent wants a train to
be started but the Safety Officer says, ‘No,
no; you satisfy the conditions before the
train is started’. But the Superintendent
insists ‘on his right to start the train and
says, ‘That is all right; you start the train
and you look to it on the way’. And such
conflicts are creating a lot of confusion.
The other day 1 came across an accidznt.
A train had been started from Waltair with
the brake power of the train somewhat
deficient, The driver passed a signal which
was at danger. In the enquiry, it was found
that the signal was defective. It was not
showing complete danger and the driver
had grounds to suspect that the signal was
favourable to him, and the brake power
of the train was also deficient. Even with

all this, the enquiring officer came
3:p.M. 1t0 the conclusion that the driver was
guilty and he was punished. How do
you account for this conflict ? The reason
given is one thing and the conclusion is
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another thing. I have gone through the pro-
ceedings myself., So, my suggestion would
be that the safety organisation, which has
been built up recently on the Railways,
should be made an independent organisa-
tion and put in charge of a Commissioner
of Safety or Additional Commissioner of
Safety. Whatever jt is, they should have
authority to stop or enforce the laws or
regulations which are introduced {or
ehsuring safety.

The hours of employment regulations
are also not being observed on the Rail-
ways. There was another accident recently
to a diesel train carrying iron ore to
Madras. It was about to dash against a
passenger train. Luckily it was averted and
the driver was dismissed. The charge given
to the driver was that he did not claim
rest after twelve hours, that after the acci-
dent he did not report himself to the
doctor. 'What had actually happened is
this. At the time of the accident the driver
was on duty for thirty hours. The Divi-
sional Superintendent, the DOS, the Power
Controller, all the people above him had
gone home and had slept for twelve hours
and had come back to duty. Four Power
Controllers had changed, yet this driver
was on the engine, Instead of blaming him
for not claiming rest after twelve hours,
no one asked him: For thirty hours why
are you still at the engine ? Nobody asked
him that. Again. instead of charge-sheeting
him saying why he did not report himself
for duty, why did they mot send him to
a doctor ? Why did they not send for the
doctor to examine him, after the accident ?
Now, after reaching Arkonam, he was
asked to take another train back to Gooty.
All these things are overlooked and he is
given a summary order saying: You arc
dismissed from service. So, it has become
a privilege of the rajlway officers to vio-
late all labour laws. Hours of employment
regulations, the Minimum Wages Act, the
Industrial Disputes Act, the Payment of
Wages Act, everything is being violated
freely without anybody questioning them.

Just like my suggestion regarding the
safety organisation, the vigilance depart-
ment on the Railways also has got to be
made an independent body. Many mal-
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practices are going on. Even coal is being
pilfered. Stores are being pilfered, often
with the connivance of the people in charge
of coal or stores and when it is brought to
the notice of the administration, it is not
in a position to take any action. It goes
on. Even in the Railway Service Commis-
sion, I am told, malpractices are going
on, From some of the incidents which came
to my notice it looks as though they have
got some agency here and there.

On the Railways there is a rule that
casual labourers who have worked for six
months should be at least given teryporary
status. And if they are to be removed, they
should be given notice or pay in lieu of
notice. But what is happening is that
nobody cares for them. He is simply asked
to go home and if at all he comes back
to represent, he is driven out from the
office of the officer concerned. Coming to
the question of pay of casual labourers, it
is a shame. In India today you cannot get
an ordinary meal for less than Rs. 1.50 or
Rs. 2.50. Today in India a large number
of people, say, 3% to 5 lakhs of people,
are working on Rs. 1.25 or Rs. 1.37 per
day and the Government expects them to
maintain a family on that, It works out to
Rs. 37 or so per month. Although it has
been stated in the House itself that they
will be given one-thirtieth of the minimum
pay scales plus dearness allowance—it
works out to more than Rs. 3 per day
—it is not being paid to them. And these
are the people who are building our new
projects, constructing new lines or engaged
in doubling of lines. Construction of new
stations and extension works is being done
by these people. The hopeless and unmen-
tionable shame is that exploitation of this
section of the people is going on. They
are not a few, They are 3% to 5 lakhs,

Some orders have been issued giving
some relief for station masters, upgrading
the station masters. Now, the minimum
pay of station masters has been raised from
Rs. 130 to Rs. 150 and that has been
implemented in certain places. But in many
places it has not yet been implemented.
That applies only to the junior station
masters. For the seniors one increment has
been granted. Apart from the fact that
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granting one increment is insufficient, even
this is ot implemented in many sections.
I do not understand what the difficulty is.
When you raise the minimum of a skilled
station master from Rs. 130 to Rs. 150,
why do you deny this benefit to the senior
people, people who are on the verge of
retirement ? Why do you deny it? You
need not pay them arrears, but at least
give them the increment, for people draw-
ing pay at all levels, so that at least their
pension may be benefited, )

e -

So also, recently I found that somé two
or three years back, I think, there was
an order that the pointsman’s pay be
raised from Rs. 70—95 to Rs. 80—110 and
Rs. 105—130. Tt has not been implemented
on the Southern Railway, except for one
section in Guntakal.

This year’s Budget again tells us that the
operating ratio has gone up and this i
attributable to and is put on the broad
shoulders of the railwaymen, as is usual
every year. I would like to suggest to the
hon. Minister of Railways that this argu-
ment is too old. It has become so stale
that people do not believe it. Dearness
allowance has been increased recently not
because the railwaymen wanted more payv
but because you could not supply the
minimum things which he wants to eat at
a reasonable price. Even the rise given is
absolutely inadequate. So, to say that
because we gave him more, the working
expenses have gone up, hence I am intro-
ducing more taxes on the passengers or
that the passenger fares are being increased
or the goods rates are being increased, it
is mot going to cut ice. That argument
need mot be repeated. Nobody takes that
argument seriously and it is not decent
also. Railway workers have acquitted them-
selves well. In spite of reduction in their
strength, in spite of incentive schemes and
in spite of rationalisation and mechanisa-
tion, they have done their duty properly.
They do justice to the railways, producc
more, work hard and augment the income
of the railways.

Another point I want to mention. While
introducing recently the dearness allowancs,
several slabs have been introduced by the
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Government. This slab, in my opinion, is
intended to disrupt the unity of the railway
trade unions. The different slabs introduced
for Class IIl employees have created
misunderstandings. Between Class IIT and
Class IV there are different slabs. In Class
1T the misunderstandings have grown and
it has become a problem for trade unions.
So, this way of dividing the workers among
themselves is not correct. My demand is
that in regard to dearness allowance, there
should be only two slabs. One is from
Rs. 70 to Rs. 299, People who are drawing
from Rs. 70 to Rs. 299 should be given
cent per cent neutralisation with a mini-
mum of Rs. 15 for every 10 point rise.

Even that may not be sufficient, but at
least on the basis of the present pay scales
that should be given. The other slab should
be Rs. 300—600 with 75 per cent. neutrali-
sation, and the minimum should be Rs. 30
for every ten points, The Das Commission
has recommended a higher dearness allow-
ance for people getting above Rs. 600.
That also should be implemented. As a
matter of fact the expenses are growing,
the costs are growing. So, it is not cor-
rect to think that the higher wage income
group, at least people drawing less than
Rs. 1000, are not also affected. So, to
whatever extent it has been recommended,
it must be accepted. The neutralisation
suggested is only 40 to 50 per cent. That
should be accepted.

There is considerable dissatisfaction
among the Class IV employees, and they
are finding that the wage which they are
getting is absolutely insufficient, and 1t is
a fact also. When recently you announced
Rs. 7.50, they told me: “What are we to
do with this ?” The moment this is an-
nounced the market price goes up and they
do not get any benefit. They want grain
shops. In the year 1949 when they said
that they did not want grain shops, they
thought that everything would be all right.
Up to 1952-53, it was all right. After
1953, prices began going up. Now they
are finding—however much they get—that
they are not able to manage. The value
of the rupee has gone down. So, however
much it is increased they are not able to
manage. So there is cent per cent. support
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for the introduction of grain shops. They
are demanding grain shops of the old 1949
type. If not, they want that at least essen-
tial commodities like rice, wheat, oil,
sugar, dal and other things should be made
available to them at reasonable prices. The
difference should be subsidised by the Rail-
ways and to the extent they are subsidis-
ing it, it can be reduced from the dearress
allowance.

The Railway Minister has recently
announced the formation of a new zone.
While announcing the new zone, he has
included Sholapur Division in the South
Central Zone creating dissatisfaction among
the people who are living in the area
covered by the Sholapur Division and ex-
cluded Guntakal Division from this zone
creating more discontent among the people
of that area for excluding it from the
South Central Zone. The argument which
they say is that iron ore block trains are
being formed at Hageri and Hospet and
then it has got to bs run through to Mad-
ras harbour. When you are contemplating
running of super express trains from Bom-
or Delhi to Calcutta,
crossing several junctions, crossing several
interchange stations, the interchange sta-
tions do not constitute a hurdle. When 2
full block train is formed at a certain
place, I do not know how an interchange
<fation at Renigunta or Arkonam becomes
a hurdle. Another argument is that the
income of Southern Railway may go
down. Even now it is running on a loss,
The fact that a single zone is running on a
loss need not be the criterion for the denial
of formation of a new zone. The North
East Frontier Railway is running on a
loss. You will never be able to earn the
money you are spending on that. Similarly,
the North Eastern Railway is running on
a loss. So, that is no argument for denying
this adjustment. The Sholapur Division is
souight to be bifurcated. When the Division
is bifurcated, there will be confusion in
seniority from sweeper right up to the Class
H employees. So, my suggestion is, include
Guntakal in the South Central Zone and
let Sholapur continue in the Central Rail-
way, and with Guntakal, Hubli, Vijaya-
wada and Secunderabad, form a new zone.
The area will be compact. The residuary
Southern Railway will be compact and here
also there will bz no discontent.
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Regarding construction of new lines, I
find that except some doubling of old track,
in new areas. that is areas which did not
have facilities of railways so far, they have
not made much progress. We have im-
proved the capacity of railways, that is,
augmented the existing capacity. Regarding
new areas where even now we have to go
by jzep or bullock cart, such areas have
got to be opened up if they are to develop.
So, thz Railways should make it a prac-
tice to construct new lines in areas which
are not covered even now either by road
transport or by railway. New lines should
be surveyed and they should be construc-
ted. For a number of years we have been
crying that a new line from Hyderabad to
Ongole or Nellore should be constructed.
I myself have repeated the same thing for
three or four years. So far nothing has
been done. Now a bridge is being cons-
tructed on Godavari. They want it to be a
road-cum-rail bridge. The extra expenditure
involved is Rs. 1 crore. T do not under-
stand what is the difficulty in it. It can be
constructed and the State Government can
be asked to impose a toll or something and
collzct it. When private capitalists have
offered to advance the money if they are
permitted to collect a toll, why should you
not collect a toll and make up the money ?
Within three years the extra money that
you spend can be collected by way of toll.
I do not know why it should not be done.
There is considerable discontent on both
sides of the river Godavari on account of
your not conceding this. It does not make
any difference to them whether it is this
Ministry or that Ministry, whether it is
Mr. Krishnamachari or Mr. S. K. Patil.
They say that the Railway Minister is ~ons-
tructing this and he is not doing anything.
That is what they understand.

Surt A. D, MANI (Madhya Pradesh) :
Mr. Krishnamachari must give the money.

SHri P. K. KUMARAN: They can
adjust it. During these years we have
enlarged the capacity of the railways to a
great extent, I agree. But this has been
done not wholly from the indigenous
sources. A lot of money has been borrowed
from the World Bank or other agencizs,
a major portion from the World Bank or
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the Aid Club or whatever = the scheme.
Today I do not know what percentage of
the Indian railways are owned by us and
what percentage is owned by foreign cre-
ditors. T would like to have some informa-
tion on that. This policy of taking un-
limited loan from foreign countries has got
to stop. We have got to rely on our own
indigenous resources. We have got the
electrical engine workshops functioning.
the diesel locomotives works functioning,
and the Chittaranjan Locomotive Works, I
do not know why we still import all the
equipments, So, a plan has got to be drawn
up so that we rely less and less on
foreign loan and foreign assistance. Since
we have got to develop the railways and
we have got enough cadre of clever people,
able people, who can manage these affairs,
fet us uwtilise the human material and the
available resources and stop relying and
drawing more and more on foreign capital.

With these words, I conclude my speech.

(- boaw

SHRIMATI SHAKUNTALA PARANIJ-
PYE (Nominated) : Madam Deputy Chair-
man, when I read the speech of the Rail-
way Minister, I looked to see if he had
made any mention about the accidents that
the Railways incurred and whether any
mention had been made to the Kunzru
Comimitiez’s Report. In his speech itself
the Minister has made no such mention
but in the brochure on accidents, I find
that it is mentioned that during the year
1963-64 the accidents were at their lowest.
After reading that, I do feel like congra-
tulating the Minister and also his predeces-
sor, Shri Dasappa, who is with us no
more. Of course, that is a thing that we
must rejoice over, that the accidents were
at their lowest, and that is also a thing
to improve upon. As the years go by,
1 hope that we can do better than we did
before.

Now. looking at the programmes that
the Railways have chalked out, from his
speech I find that double-tracking and
electrification are the two targets that the
Ministry has set before itself. Good targets,
I suppose; but I would like to suggest that
it takes upon itself another objective also
and that is the unification of all the gauges
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because in India we have more than one
gauge—broad gauge, metre gauge and
narrow gauge—and with these three gauges
it is very difficult to speed up the trains,
it is very difficult to move either the pas-
senger traffic or the goods traffic quickly
all over the country. And if we set about
this objective of the unification of the
gauges, 1 think we would simplify our
troubles to a great extent, and efficiency
also would greatly improve. Besides, if one
goes over the Kunzru Committee’s Report
about accidents, there also one will find
another reason for doing away with these
metre and narrow gauges and that is, that
the accidents that have taken place over
all these years—a majority or a great
majority of them—have been on the metre
gauge and the narrow gauge. So that is
another reason why we should do away
with these two gauges and have a uniform
broad gauge throughout the country. To
cite an instance, in Saurashtra we have no
broad gauge and it is a phenomenon abso-
lutely—the amount of time one wastes in
travelling in Saurashtra. 1 have done it
morz than once and whenever I have to
go to Saurashtra, I really feel that it is a
punishment that is being inflicted upon
me.

From the different brochures that have
been presented to us, I find that the effi-
ciency of our Railways has been raised
because of the various measures undertaken
for operational improvement, and Shri
Kumaran menttoned quite a few of them,
and I do not want to repeat the things
that he said. We have reduced the staff
but still we are doing better; but stili we
have not increased the wagons, compared
to the traffic that we have, we have im-
proved the carrying and loading capacity.
And that is all for the good. But in this
connection, I would like to draw the atten-
tion of the Minister to page 22 of ihe
Review of the Performance of the Indian
Government Railways wherein we find it
stated that the percentage of double-track
in our country, though very much lower
as compared to the United Kingdem,
France and Canada, is higher than that in
the United States and Japan. I was very
much surprised to read this bit of infor-
mation and the reason that is given is—
centralised traffic control, mechanisation
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and automation of operations, diesel trac-
tion, etc. Similarly, the Japanese Railways
are ahead in the matter of electrification.
And that is why, even with such a smali
percentage of double track, they are able
to function better than we are able to do.
I think we should take note of this and see
if we also cannot advance the electrification
side of our programme rather than incur
a huge expenditure in laying double-trachs,
because we have to do it at a tremendous
expenditure, If the United States and
Japan can have such a low percentage of
double-track and still be very efficient in
running their railway service, I do not sce
why we should not emulate their example.

As regards improving the efficiency of
the Railway employess, the Kunzru Com-
mittee has suggested a scheme of incentives
to which our friend just referred, and 1
am going to read out a passage out of that
which explicitly states what incentives
should be offered to the employees so thai
they improve their performance during
their work. It is stated:

“The evidence on the desirability of
recruiting a large proportion of the mear
relations of railwaymen for railway ser-
vice is strong, and we consider that in
the lower grades, it would be definitely
advantageous to give preference to sons
and near  relations (restricted  to
nephews) of railway employees, subject,
however, to the maintenance of good
standard. We, therefore, recommend
that subject to suitably qualified candi-
dates being available, not less than 10
per cent. of the vacancies in each cate-
gory in Class III should be reserved for
the sons and nephews of railway work-
ers who have rendered efficient railway

service for a period of not less than 13
years.”

This, I think, is a cogent suggestion and
I hope that the Railway Minister has
accepted it. In fact, I was sorry—in one of
the brochures it is said that most of the
recommendations of the Kunzru Commitiee
have been accepted, but I wish the Rail-
way Minister had pinpointed some of the
recommendations that he has accepted
because we do not know what he has
accepted and what he has not. Generally
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there is a statement, as I said, that they
have been mostly accepted. That leave us
in the dark.

Now 1 come to passenger traffic. We
notice that it has increased, and we have
also heard from several speakers and the
Minister himself that the goods traffic is
slightly on the decline and I feel that the
Minister rather apprehends a further dec-
Iine in it perhaps because of the very
eflective and speedy rvoad traffic that is
coming into vogue.
- ' IR - 144 PLISEE

Now, 1 want to go back to passenger
traffic, and 1 want to stress that the pas-
<engers should be given a very fair deal.
I cannot help feeling that the passengers
are receiving a step-motherly
from the Railways. To cite an example,
Madam, 1 know personally that when the
All-India Conference—I do not know the
exact title—of the Federation of Passenger
Associations was to be held in Delhi, the
Railway Board refused to give any conces-
sions to the delegates to this Conference,
and T know that the Railway Board gives
concessions to all kinds of conferences, to
all kinds of meetings and so on. But this
was a railway conference and for that it
could have found its way to give conces-
sions. It was the Federation of Passenger
Associations but they received a very step-
motherly treatment from the Railway
Ministry,

H RETRTS BERFINNY ty L

I am glad to see that Janata trains are
run and the third-class passengers do get
some amount of comfort like sleepers.
more knee-room, fans, etc. But I think
these facilities ought to be increased to u
much greater degree.

Again, on the several Committees, the
Divisional or the Zonal Railway Com-
mittees, I find that the passengers’ associa-
tions hardly get any representation, cer-
tainly not in comparison with what they
contribute to the Railway Budget, and 1
would implore the Railway Minister to sec
that that situation is improved.

e

Surt P. K. KUMARAN: Bogus insti-
tutions.
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SariMaTt  SHAKUNTALA PARANJ-
PYE: 1 have also heard about them and
I think Mr. Kumaran could point them out
better than I can do, because he is more
in the know of things,

We should develop new lines, some new
lines are being put up. On the Poona-Miraj
section the gauge is going to be of broad
gange and I am very glad about that.

Again, as regards new lines in the Kon-
kan area, the Western Ghats were promis--
ed a railway for a very long time. But
this programme has always been put off. I
know the Railways have instituted the
DRiya-Ranvel railway line. But that is just
a small crumb thrown at the face of Kon-

kan, o 0,

Coming to new lines, again 1 would like
to point gut that considering the tremen-
dous traffic jams that we find in this fede-
ral capital of Delhi, I think the suburban
railway—Ring railway, 1 believe, as it is
called-—shounld be improyed upon and there
should be a system like Bombay wherein
the inhabitants of Delhi can find their way
from one place to another and thereby we
can relieve a lot of load on the roads.

Another point that I would like to make
here, Madam, is this question of reserva-
tion of first class tickets. I have already
referred this reservation racket in the
Informal Consultative Committee meeting
of the Railways. How obnoxious the scan-
dal is and considering how many passen-
gers give expression to this scandal, I think
it is my duty to mention it. If you want
to travel by a train, say, 10 days ahead
and you go to the booking office, you will
be told that all berths are reserved. That
is the categorical answer you get, whether
it is at Dethi, whether it is at Bombay or

. whether it is anywhere, unless you are an

¢ you will find

M.P. 1If you go like an ordinary citizen,
you are told that everything is reserved.
But when the train leaves, on that day
that it leaves half empty.
Something ought to be done to investigate
this racket. Our friend suggested that there
should be an independent body to examine
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the malpractices because it is said that it
is the Railway people themselves who are
involved in this and it would be useless
1o appoint one of them to investigate about
this racket. So 1 suggest that an indepen-
dent body shouid be instituted to examine
this reservation business on the Railways.

Now, Madam, I come to my last point
and it is about the labour welfare pro-
gramme that we have been told about. We
are told that it is not an exorbitant amount
that the Government has to pay. But I
want to make a point. We are told that
the Railways have to reimburse the school
fees of the children of the railway em-
ployees. That is what is necessary for them
to do. That is a condition directed by the
Central Government. That is true. But
here 1 want to point out to the Railway
Minister, Madam,
known for his courage and independent
thinking, and I beseech him again to think
this out, that considering the urgency of
controlling the population of the country,
the Railway Ministry should stipulate that
the school fees for the first three children
only will be paid by the Railways. The
burden and expenditure of the following
children should be borne by the parents
themselves. That will have a double effect,
(i) of educating the employees not to have
more than three children, and (ii) of
saving the expenditure on school fees. I
have visited several railway colonies. I have
been doing this for six or seven years.
I have seen how from year to year the
colonies are getting more and more over-
crowded. And T think this is a very cogent
point I have suggested to the Railway
Minister, particularly because I know he
can boldly come out with a suggestion like
that provided he approves of it.

SHri AKBAR ALI KHAN : But it is a
retrograde step.

SHr1 BABUBHAI M. CHINAI (Maha-
rashtra) : Madam, I have gone through the
speeches on the Railway Budget made in
this House. T find that some of them are
very well argued out. But T must admit
that T have not been able to appreciate
the Budget proposals placed by the Railway
Minister before this House,
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The Railway Minister has argued that
the increases in freight rates and passenger
fares which would yield a net revenue of
Rs. 21 crores are necessary to meet at
least in part the additional commitments

" on various accounts including the effect of

who, 1 know, is well

the increase in dearness allowance for the
railway staff. Further he has also indi-
cated that if costs continue to vise further,
beyond the control of the Railways and
their capacity to absorb, he might find it
necessary to make further adjustments to
ensure the financial soundness of the Rail-
ways and paradoxically these increases have
become inevitable despite the improve-
ments in operational efficiency of our Rail-
ways which the Railway Minister claims
as “perhaps the most successful under-
taking in the public sector in the country”.
That clearly means that the Railways are
expecting the operational costs and wage
bills to rise further.

It is regrettable that the Indian Railways,
not only the largest public enterprise in
India but one of the few large railway sys-
tems of the world and claimed 10 be the
most successful public undertaking in our
country, has not been able to pave their
way without adding to the buarden of the
users year after year. The increase in
goods traffic originally expected to be of
the order of 17 million tonnes and later
scaled down to 15 million tonnes will be
a bare 3 million tonnes in 1964-65. True,
this is not due to the fault of Railways.
This shortfall is due to a decline in the
coal and mineral traffic, which showed a
sharp drop during the first nine months of
1964-65 following a 4.42 per cent. decline
in coal and iron ore production, and of
about 2 per cent. in iron and steel produc-
tion as compared to the corresponding

- period of the previous year. Although there
- has been some increase in loading of other

traffic. it has not been enough to compen-
sate for an actual decrease in coal traffic
during most of the current year. In fact,
there was as much as 20,000 B.G. and
5,000 M.G. wagons ‘remaining unutilised
per day on the Railways in September,
1964. As a result, the shortfall in the
receipts from goods traffic is as high as
Rs. 25 crores and had it not been substan-
tially offset by an increase in the earnings

. from passenger traffic, the overall shortfall
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in gross receipts would have been much

1 .
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The net effect of the freight increase on ‘

as many as 27 commodities would be bet-
ween 4 to 7 per cent. on items like iron,
steel, cement, stone, limestone, ores, etc.
and about § per cent. on non-dangerous
petroleum products.

[ Tevtha

Although these increases have been term-
ed ‘marginal’, a study of their impact
discloses that they are not really so. In
fact, the incidence of the increase in the ’
freight structure for 27 bulk merchandise
like iron and steel, cement, bricks, stone, !
limestone and ores assumes a more serious
proportion viewed in the context of the !
import levy of 10 per cent. on all com-
medities (with a few exceptions) and the
increased cost of borrowing following the
increase in bank rate from 5 to 6 per cent.
announced by the Finance Minister soon
after the President’s Address to the joint
session of Parliament. True, the commodi-
ties chosen for increase in freight rates
might qualify the criterion of yielding size-
able revenue with modest increase in rates.
However, they are important raw materials
for industry. The net result would be zn
increase not only in capital costs of pro-
jects but also running costs. As it is, it has |
been estimated that the Railways will have i
to incur an additional cost of nearly Rs. 6
crores on imports due to customs levy,

R HE B

[

|
There is no doubt that the solution }
adopted for meeting a temporary fall in
revenues by increase in the basic rates is 1
essentially negative and self-defeating. At :
a time when the need of the hour is to \
hold the price at all costs and stimulate |
greater  production and exports at lower \
costs, the Railways could have set a salu- '
tary example by holding the freight line. |
The importance of Railways in national
economic life is so great that short-term
profitability should not be the deciding ~
factor while framing the Railway Budget.

there might be some justification but I
would like 10 know whether the Railways

As regards increase in passenger fares, i
f
are satisfied with the amenities provided to |
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the travelling public. Overcrowding even
today is so much that the railway journey
has become virtually a problem especially
for the persons who cannot reserve their
seats in time. Catering is bad and needs to
be attended to at the hands of the hon.

. Railway Minister. I do not understand why

the Railways should not introduce two
types of menu, one being the Janata type
at a reasonable rate and the other some
sort of a continental type for which they
can charge a much higher rate. Fuether,
there is great scope for increasing Deluxe
trains and introducing air-conditioned
with a distance
of over 120 to 150 miles. So much for
the Budget proposals, but there age a pum-
ber of other issues to which reference may
be made. An important thing is about the
abuse of the authority by the persons in
power. When I make the statement, 1 have
a specific instance in my mind. For ins-
tance, on 2nd January, 1965 the G.T.
Express coming from Madras was stopped
at about 100 yards after it started irom the
Mathura station by someone pulling the
chain. On enquiry it was found that it
was a senior officer of a Ministry of the
Government of India. He had not been
served with tea at Mathura before the train
started. Subsequently, it appears, tea was
served to him but again the train was
stopped after a few yards by pulling the
chain by the same official. This time it was

stated that the reason for pulling the chain

was that the tea was not warm enough
and subsequently, when warm tea was
served, the train started.

N NG

Surt AKBAR ALI KHAN : Very sad.

SHri BABUBHALI M. CHINAI: Again
after the train moved a few yards, the train
was stopped by the same official by pulling
the chain and this time it was said that
hot water for shaving was not supplicd to
him and therefore the train was stopped.

SHRi N, PATRA (Orissa) :
drunk to misbehave like this?

Was he

SHrRt BABUBHAI M. CHINAI : While
it was understandable that even an official

of the Government Department couls
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treated as a passenger entitled to all basic
travel amenities on par with hundreds of
fellow passengers, the public have suffi-
ciept reason to feel outraged at such incon-
venjmg:; to them . . .

(Interruptions)

SHrt AKBAR ALI KHAN:
he was not a Railway officer ?

I suppose

Suri BABUBHAI M. CHINAI: That
would be for the hon. Minister to state
to us whether he was a Railway officer or
whether he was an officer of some other
Ministry. T would like to know if this act
of excess committed by the said official
has been brought to the notice of the
higher authorities already and they are
just sleeping over it, or whether I am the
only aggrieved citizen to have to bring it
to the notice of the authorities for the first
time.

Surt AKBAR ALI KHAN: But they
must have taken some penalty from him.

Suri BABUBHAI M CHINAI: Are
you satisfied with it?
SHrr AKBAR ALT KHAN: I want to

know whether it has been done.

3

Surt BABUBHAT M. CHINAIL: That is
for the Minister to say. When I sought to
raise this question, which I think is a
matter of public importance, raising issues
of discipline of the Government official-
dom, the question has been disallowed on
the ground that it does not relate to a
matter of public importance. This letter I
received this morning from the Secretariat
of the Rajya Sabha. If this is the authori-
tative opinion on the definition of a matter
of urgent public importance, it is high
time that the Rules of Procedure are be
humanised, redefined and liberally inter-
preted. T appeal to the Railway Minister—
and it pains me because, after all, he is
a man of action and discipline—and I hope
he will take cognisance of what I have
stated on the floor of this House, to see
that such instances are not repeated in the

|
|
|
|
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future, to issue directives to the officials not
to abuse their authority to the disgust and
annoyance of the public. I am afraid that
instances like this may not disprove the
contention of the Railway Minister about
the administrative discipline, sense of duty
and leadership, etc. and I hope this is the
only solitary instance.

I would like to refer to the slow pro-
gress made in regard to the link of the
Kandila Port within the network of the
Railways. It is true that Rs. 120 lakhs bhave
been provided but it is only a very small
sum. The earlier the port is developed the
better for the future of not only Gujarat
and Rajasthan but for much of the West-
ern parts of India. It goes a long way in
relieving the congestion at present at the
Bombay port the capacity of which is too
limited to cope up with the increase in
traffic, besides being infested by Jabour
crisis every mow and then. I suggest in
the interests of the quickest execution of
the Kandla railway project that a co-
ordinated effort at providing the railway
connections simultaneously from all sides
of Kandla should be immediately made.

Finally I would also like to refer to the
need for expediting the development of the
Magdalla port in North Gujarat. Alrcady
work is progressing for its development as
an intermediate port. But its development
would remain inadequate unless it is con-
nected by a network of railway connec-
tions. I, therefore, suggest a little exten-
sion of the Tapti Railway to conmect this
particular point which will certainly not be
a costly affair. Judged from the points of
view of comparative costs and additions
particularly in terms of what ultimately
accrues to the Railways from this port in
the shape of additional originating traffic,
I am sure it will not appreciably add to
the additional working expenses of the
Railways.

SHrRI M. M. DHARIA (Maharashtra) «
Madam, under the able leadership of the
inspiring Railway Minister, I was expecting
that we would get a Budget which will
inspire not only the Railway industry but
the whole country. But I would say that

i the expectations that we had in our minds
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are not fulfilled. The only formidable and
remarkable feature that we can see is the
increase in the fares. When we know parti-
cularly in the third class bogies the passen-
gers are overcrowded to the extent of two
or, three times, when there is not a single
inch in the bogie, to charge the very pas-
sengers with more fares is not at all
justified and I would like to beg of the
Minister to take into consideration the
amenities that are availed of by the passen-
gers while increasing fares, and having
regard to them, 1 would request the Rail-
way Minister not to increase the fares so
long as the minimum amenities to the
passengers are not given by the Railways.
The Railway is an industry which is nation-
-alised in this country. The biggest
nationalised industry is our Railways and
in this nationalised industry, what do we
find today ? I am not of the opinion that
any industry which is taken over by the
State is nationalised. Instead of individual
capitalism at the most there may be the
capitalism of the State. It cannot be the
feature of the nationalised industry. In the
nationalised industry we should have the
economy, we should have the amenities
of the people, we should have the voice of
the people and we should have the actual
participation of the workers in the manage-
ment of the nationalised industry.

When we consider these aspects, what do
we find to-day ? So far as the workers are
concerned, I really regret and am sorry
to say that there are at present servants
who have served for nearly 15 years and
even then théy are hot yet permanent. We
have applied the Factories’ Act, the Shop
Assistants’ Act and several other enact-
ments and according to those Acts we
insist on the private management that
within six months the employees should
be made permanznt. When we apply these
to the small industries and shops, why
should that rule be not applied to the
industry which is a nationalised industry ?
Here is an industry, as Mr. Kumaran said,
where there are 5 lakhs of pgople who are
daily-waged and whose carnings do not
exceed more than Rs. 1.25 or Rs. 1.50.
May I request the Minister to enquire into
these affairs ? If we look into this state
of affairs, we will find ‘that we -are not do-
ing that good to the workers that we were
L6RS/65—6
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expected to do. As we -have -been- insisting
for several years, particularly the Party
to which we belong, to which the hon.
Minister belongs to, which he leads,—we
have declared—that ours is a philosophy
of socialism. In days to come we shall
have to see that there is more and more
participation of the employees in the
management of industries and if we cannot
have that participation in this industry
which is a nationalised industry, with what
face can we say that we are going to have
a socialist objective, we are going to have
a socialistic pattern of society ? It is with
this objective that I would request the
Railway Minister—who is capable enough,
to consider this. I am proud of his capa-
city, 1 am proud of his administrative
ability and if he means, T have no doubt
that he is a person who can change the
whole picture.

It is from the point of view of socialistic
approach that I would like to request the
hon. Railway Minister to see that there
is more and more active participation by
the employees in the management itself.
The bureaucratic approach that exists even
today shall have to be changed, and it
must be changed without any more delay,
Madam,

" 89 far as passenger ‘amenities are con-
cerned, I am aware that a lot of efforts
are being. made but the efforts, having
regard to the needs of the people, are too
small; are too short. They are not in a
position to satisfy the needs of the people,
and from that point of view we shall have
to look at the amenities that we provide.

Only a-few days ago I was in Bombay;
1 had an occasion to be on that station,
and I should say that, in spite of the fact
that I had lodged several complaints before,
the way to the cloak room was not even
clean; there-was mud, there was dust, there
were hurdles—milk cans—on the way, and
it was not just possible to approach the
cloak room to bring my luggage. Madam,
if this is the performance of our Railway
Administration in cities like Bombay of
which a lot is highly spoken of, if this is
the fate in Bombay, I do not know what
is the fate in other cities, at the various
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railway stations in other places. What 1
found was that even in Bombay city, the
1 Class waiting room in the station was
not in a clean condition; the lavatories
were such that one is reluctant to go there,
the furniture was in torn condition. And
it happens in a city like Bombay. Madam,
the Railway Minister comes from Bombay
and I know that even one visit by the
Railway Minister and ome remark by him
will immediately set things right. Of that I
have no doubt whatsoever. If it happens
in cities like Bombay, the fate in other
cities, in the small towns and villages, can
only be imagined.

Budyget (Railways),

So far as the passenger trains are con-
cerned, I have received complaints and
complaints that there is not a single passen-
ger train that keeps to time. It is only on
exceptional occasions that the trains are
regular. Otherwise they are regularly
irregular. That is the feature of our pas-
senger trains, and with all this how can
we say that we have been running our
railways with efficiency ? I think the hon.
Railway Minister will kindly take note of
what T have been saying over here,

Madam, so far as the backward areas are
concerned, I think the time has come, and
the hon. Railway Minister has rightly
referred in his speech also, when we shall
have to provide more and more amenities,
more and more railways to the rural areas.
The hon. Railway Minister comes from
Konkan; he belongs to Malvan and he
knows the desire of the people from Mal-
van, the desire of the people from the Kon-
kan area where the railways have not at
all touched, Madam. It is the desire of the
people of these areas that they be connse-
ted with a network of railways. (Inter-
ruptions.) 1 am coming to it. When I am
referring to Konkan, it is not beCause I
come from that particular area; it is be-
cause I know the area at first hand and the
reasonableness of the request of that area.
That is the only reason, and I would re-
quest the hon. Railway Minister to take
into account this undeveloped area. It may
be a route in Bombay-Goa area; it may
be a route in the Marathwada area, the
route from Sholapur to Jalgaon via
Aurangabad; it may be a route in some
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other backward area; it may be a route in
Jammu and Kashmir; it may be a route in
Assam, or it may be different routes in
different backward areas all over the coun-
try. Priority shall have to be given to such
areas which are undeveloped. We are
speaking of an agro-industrial democracy.
If there are no railways, if there are no
means of communication, how these agro-
industries could be developed? And it is
from this angle also that emphasis would
have to be laid. I belong to Maharashtra
and in case I raise my voice, it will not
be improper; on the contrary, it is my
duty to raise my voice. It has been the
slogan since long to complete the Bombay-
Goa broad-gauge railway line, and accord-
ing to the present Budget that has been
presented, Madam, the only route that will
be fulfilled during the year will be the
Panvel-Apte route, I will request the hon.
Railway Minister to see that this Bombay-
Goa route is completed at least during the
Fourth Five Year Plan. Similarly, I would
like to submit that Marathwada is an
equally backward area and in Marath-
wada, if we can have a broad-gauge railway
from Sholapur to Jalgaon via Aurangabad,
it will touch such areas which the railways
have not touched so far. There are districts
like Osmanabad and Bhir where the rail-
ways have not gone, and if they do, a lot
of changes are possible, a lot of improve-
ment or development will take place in

these areas, and it is from this point of
view that I would like to make this
request.

So far as the suburban railways are con-
cerned, Madam, the hon. Railway Minister
has rightly stated on page 20, in para-
graph 23, of his Budget Speech:

“In dealing with this matter, it is
necessary to consider suburban and other
traffic separately, not only because
suburban traffic is limited to a small area
around large cities but because, with its
more rapid growth and its concentra-
tion mainly in peak hours of exception-
ally high intensity, it offers special prob-
lems and is handled with special purpose
rolling stock.”

So far as the suburban areas are concerned,
Madam, it has been since long the demand
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that Poona and the other parts nearby
Poona are highly industrialised, particularly
the area from Loravla up to Poona, and
from Poona to Loni, and that this area
should be declared a suburban area. Now.
the places I referred to near Poona, cover
a distance of about fifty miles, wherein
industries are coming up very fast. There
are the defence factories in Dehu Road.
Talegaon and Kirkee, and there are other
establishments too. More than 40,000 def-
ence employees are serving in the defence
factories—] mean civil employees. There
are no good transport service for these
.employees.  The present shuttle services
that are running are not at all adequate
and convenient to the employees, Besides.
if the area is declared a suburban area, it
will be possible for these employees to get
railway passes at a concessional rate, There
was my question on this, Madam, here,
the other day. Unfortunately it could not
be reached for a discussion on that day.
The hon. Minister was generous enough
to reject my demand. I would request him
to reconsider the need of the day, to please
take into consideration the need of a lakh
-of employees from that area and to declare
Loni to Lonawala as suburbanp area.

oo e 2080 ey oA s

So far as the Zones are concerned, I
feel that the Zones that exist today are
quite bulky. The Zones came into existence
in the days of the different Railway Com-
panies that then existed. It may be the
Great Indian Peninsula Railway, it may be
the Madras and Southern Mahratta Rail-
way, or it may be some other Railway
Company, and this zonal system has grown
out of the Companies that then cxisted
und the present Zones have come into
existence, J know the present Zones are
reorganised Zones, but even then the pre-
sent arrangement of Zones, according (o
me, seems to be quite bulky. I feel, if they
could be properly reorganised, it would be
beter. I am making this suggestion only to
submit to the hor. Minister to consider it
on scientific  grounds and on practical
grounds too. T am not of the opinion that
there should be Zones even if they run in
losscs. T am not a man to think in that
way. I feel that the Zones should be defi-
nitély considered on this basis, but at the
5‘1“‘?;, )t?in}!e d‘; should be pragmatic. Here,
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as Mr. Kumaran rightly pointed out, Sho-
fapur Division is included in the nevw Zonc
of which the headquarters shall be at
Secunderabad, but Guntakkal Division,
which should have been included, is ex-
cluded. There is dissatisfaction that Shola-
pur Division, which should not have been
included, has been included and it is neces-
sary to consider the legitimate demand. A
Iot of dissatisfaction prevails over this
inclusion. Besides other reasons there is
the question. so far as the employces are
concerned, about their permanency and
their priority over the claims of others in
the service. No sooner do you separate one
Division from one Zone and include it in
another Zone, naturally the priorities and
everything of those emplovees get lost in
the new arrangement. So due care shall
have to be taken at the time of the reorga-
nisation of the various Zones. So it is
from this point of view that due conside-
ration shall have to be given to the rights
of the employees who have been working
in a particular Division falling within a
particular Zone.
. | Lot
Madam, the hon. Ministet hds referred
to the present economic crisis. He is right
in saying that the whole costs have been
rising every day, and naturally therc was
no other go but to increase the present
rates for passenger traffic and goods
traffic. It is again a serious problem. The
time has come when a determined effort shall
have to be made to arrest the rising costs
and rising prices. It is the duty of the Gov-
ernment to look after the prices, -ind if
they cannot arrest the prices, then naturally
there will be rise in the passenger fares

too and there will be a lot of dissatis-
faction all round. And when are we going
to arrest these prices? Tf we are not in a

- oy

position to arrest these prices at some junc-
ture, if determined efforts are not made in
that direction, I think it would not be pos-
sible for us ever to stop this  vicious
It becomes obligatory on the

make

circle.
4 P.M. part

some definite efforts to stop this rise
in prices. Naturally, if this rise in prices
ié checked then ultimately it will benefit not
only the Railways but also the whole people
and the country. It is from that point of

of the Government to
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view that I would like the Railway Minister
o, place this fact before the Cabinet and
the Government and to insist on a check
being put on this rise in prices. This is going
to affect us all in all ways.

1t is particularly so, so far as the railway
employees are concerned. The Railway
Minister referred to dearness allowance
which was raised on two occasions in one
year. I will not refer to the particular por-
tion of his speech. It has been referred
to somewhere. If this is to be stopped then
we have to take some stern measures to
stop this rise in prices, and it is the
socialist approach that is necessary. We
shall have to say at some stage that we
shall pot allow these merchants to raise
prices in this manner and, if necessary, the
Government will have to intervene. Such
intervention has become the need of the
day and that is my submission. It cannot
be done by the Railway Minister alone, T
know. But it is the Railway Minister and
his Department which has become the vic-
tim of this rise in prices. Therefore we
can join hands and make this demand
effectively. It is from that point of view
that T am making this submission.

The DEPUTY CHAIRMAN: Your
time-limit is over, Mr. Dharia.

SHRI M. M. DHARIA : I am just finish-
ing, Madam, My last submission is that the
Railway Minister should take into conside-
ration the existing high cost of living and
particularly, so far as the poor people are
concerned, they should not be harassed.
I feel the present rise in freights and
fares is going to be a burden and 3 heavy
burden too, on the poor passengers and
this rise should not be there. So far as
the freights for goods are concerned. the
freights on articles needed by the people
generally, like food and so on, these should
be exempted from this rise in freight. As

for the rise in others T have no objection,
personally.

With these words, T would requszst the
Railway Minister to consider the sugges-
tions that I have made. He has new ly step-
ped into this office and just as ve have

. together.
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the broad gauge, the metre gauge and the
narrow gauge, we have three Ministers for
Railways and they are all here now.

SHrR1 A. B. VAIPAYEE (Uttar Pra-
desh) : And Doctor saheb is broad gauge ?

SHrRl M. M. DHARIA : I would submit
to them that the further prosperity of the
country depends on the Railways and it is
the railway industry which can give a lead
not only in the matter of amenities to
the passengers but it can also give a lead
in forming prosperous socialistic  society
in our country and so it is in this direc-
tion that this Department should work.
Thank you.

Surt D. THENGARI (Uttar Pradzsh) :
Madam, I share the general feeling that
the additional burden imposed by this
Budget upon the poorer sections of the
railway users should be withdrawn forth-
with. As is well known, the cost of living
in India today is five times more as com-
pared to the 1939 level, and there is no
corresponding increase in incomes. Ac-
tually the real wages have been going down
and according to this Budget the freight
rates would be five times more and the pas-
senger fares roughly three times more.
This is all unfair and unjust, and ther=fore,
at least the burden imposed through this
particular Budget should be withdrawn.

! i

VICE-CHAIRMAN  (SHRI

BHARGAVA) in the Chair.]

[THE M. P

The plight of casual labour has already
been referred to. It is a mockery of the
word ‘“‘casual” because persons are conti-
nued as “casual” workers for years
They should be confirmed after
six months and their rates should be enhanc-
ed in the light of the latest working-class cost
of Tliving index figure. Before the 1ecom-
mendations of the J. A. Bell Committee
in 1931, twelve gangman used to }ook
after a bit of 3 miles length. Subsequently,
in keeping with that recommendation, 9
gang-men Jooked after a bit of 4 miles.
During this perio, the traffic has increased
at least twenty times more, So at least the
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pre-1931 arrangement should be restored
and the pumber of gangmen should be
correspondingly increased.

Every railway employee should be pro-
vided with appropriate housing accommo-
dation, and the quarters for the class IV
workers must be at least consisting of
two rTooms of 12 ft. by 8 ft.
with an open space of 5 sq. ft. There
should be the immediate appointment of
a wage board for railway employees, and
while the wage board would be considering
the problem of the pay scales and other
emoluments of all those in service, I would
request the Government to entrust to the
wage board the work of considering the
demands of the retired railwaymen also. 1
say this because the plight of the retired
railwaymen is particularly unfortunate.
They are not having their regular trade
unions to conduct collective bargaining and
they are neglected folk who are most un-
cared for.

oo

Railway employees should not be depriv-
ed of their right to bonus. Bonus should
be given also to those in the public sector.
Also, the Railway Administration should
invariably extend the protection of the
provisions of the Industrial Disputes Act to
these employees. There is no justification
for denying this protection to them.

Railway employees in India should be
allowed the same rights and privileges and
all civic and political rights as are being
enjoyed by their counterparts in Great
Britain and other civilized countries. It
is very unfortunate that once a man enters
the railway service, it is presumed that
he has become a slave. His civil and
political rights should remain unhampered.

So far as dearness allowance is con-
cerned, it has already been mentioned that
this discriminates between employee and
employee and as such this discrimination
should be done away with and even those
drawing higher salaries should be brought
within its purview, they should be extended
the benefit of the recommendations of the
Das Commission. We are particularly of
the opinion that now the time is ripe when

[ 23 FEB. 1965 1
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the scheme of this dearness allowance
should be dropped because this scheme of
dearness allowance was introduced as a
temporary measure during war time so as
to deprive the workers of their legitinate
dues by way of bonus, gratuity, provident
fund and pensions. In Western countries,
there was a corresponding increase in wages
or salaries, but in India we introduced
this temporary measure, Now, in view of
the fact that dearness has come to acquire
a permanent character, this dearness allow-
ance should be merged cent. per cent. with
the basic wages and the total wage or the
entire salary should be linked to the cost
of living index. The Government should
take particular note of the middleclass cost
of living index number and at every
important centre such middleclass cost of
living index should be compiled and this
should be utilised while determining the
wages and salaries and other emoluments
of railway employees.

P ToLentt

SHrt AKBAR ALY KHAN: A good
suggestion. i . wuocehG 10 L.

T Aj ’ N )

SHRI D. THENGARI : In keeping with
the recommendation of the Stores Com-
mittee, the standing stores should not ex-
ceed the sum of Rs. 50 crores. When
most of the goods required were being im-
ported from abroad, we followed strictly
this limit of Rs. 50 crores. Now we are
told that at least 75 per cent. of the goods
are being manufactured in our own coun-
try. So there is no propriety in maintain-
ing such large quantities of goods in the
stores, because it leads to unnecessary
losses and wastage.

PR

There are cerfain lines, though small,
owned by foreign concerns and managed by
the Railway Administration. This is not
satisfactory. The Railway Administration
should immediately take over these lines.
The Railways have failed to evolve 2
machinery for speedy settlement of any
type of claims—for loss of goods, parcels,
surrendered or unused tickets. The longer
the time taken for settlement, the bigger
would be the claim and consequent loss to
the tax-payer. I suspect that the money
spent for resisting claims would be more
than double the amount of claims resisted.
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In order to reduce the amount of claims,
may 1 suggest that Traffic Inspectors, etc.,
should be authorised to settle the claims
on ‘the spot and the Claims Act of 1890
should be amended suitably to meet the
needs of the changed circumstances ?

The compilation and publication of sta-
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j and integrate plans for the development
of road transport, water transport and the

Railways. Such an integrated policy is
necessary. Regarding the starting of new
. lines, I should like to suggest that our

previous plans have not been properly exe-
cuted. The example of the Delhi-Bombay
line is there where doubling has not yet
been completed. Plans should not be influ-
enced by any political considerations.

tistics of ticketless travellers is absurd. It -

engourages wrong tendencies. Usually
ticketless travellers are short-distance pas-
sengers. It is almost impracticable to obtain
correct statistics and the practice of pub-
lishing these statistics should be put an
end to. Specific criteria should be pres-
cribed for declaring any Railway area as
suburban area and the criteria so prescrib-
ed should be strictly adhered to. The Rail-
ways must keep statistics of trains running
late, individually., Today the
followed is to furnish total hours of late
running per month, This does not lead us
to any correct conclusion. While detaining
or delaying trains that are already late, the

convenience of passengers should be taken
into consideration, The present speed of |

Railway traffic and the workload of the
employees demand changes in the General
and Subsidiary Rules which were prapared
in 1929. These rules are practically un-
workable today. The time schedule for
different operations should be suitably re-
vised. These rules cannot ensure the pre-
vious objective of maximum safety.

It is absolutely  necessary that there
should be uniformity in service conditions,
responsibilities and facilities extended to
different categories of workers on all the
zones without in any way curtailing the
existing facilities. After retirement, class IV
employees should be given the same faci-
lity regarding Passes and P.T.Os. as are
granted to Class III people. The Pension
Rules should be revised in the light of the
recommendations of the Central Pay Com-
mission.  Standardisation of nomenclature
of the staff and the adoption of the scien-
tific process of job analysis should be com-
pleted on all the zones. The nomenclature
should normally indicate the nature of the
job and responsibilities. -

4 should like to know whether proper
precautions have been taken to co-ordinate

practice .

Much has been said about the Zones. It
has already been brought to the notice of
the Administration that there is much dis-
content particularly in the Sholapur Divi-
sion regarding the carving out of the South
Middle Zone. The merits or demerits of
that case apart, I should like to suggest
that the zonal system, as it exXists today,
has failed to achieve its important objec-
tive, viz., economy. The increase in the
number of General Managers has not
meant a corresponding increase in effi-
ciency. I suggest that there should be only
one General Manager in the country with a
number of Deputy General Managers to
. assist him in the different zones, It will
‘} ensure economy as well as efficiency. The

number of zones should be reduced to six
} and a high-powered committee of experts
| should be appointed to demarcate and
" adjust the zones. Again, political considera-
tions should not be allowed to influence
the demarcation of zones.

IREET]

After much thought, I have to suggest
. that the Railways should be made really
autopomous under an autonomous coOrpo-
ration, with experts and representatives of
: users, i.e. the consumers and employees on
i its Board of Management. The autonomy
; should be real and not fictitious. The pre-
. sent Railway Board should be abolished.
Thank you.

! Surr J. S. PILLAI (Madras) : Mr. Vice-
i Chairman, the Railway Administration
1 seems to bz deteriorating every day. I
. came to this conclusion because of the late
! running of trains. An hon. gentleman from
' that side said 'that passenger trains are run-
} ning late, but my experience is that cven
. mail and express trains are running late.
' They are no better than passenger trains.
! As a matter of fact, the Janata Bxpress
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trains do not deserve to be called express
trains. There are three trains from Delhi
to Madras—the Grand Trunk Express, the
Southern Express and the Janata Express.
The Grand Trunk Express and the Southern
Express run two to three hours late and
the Janata Express runs about ten to
twelve hours late, RTINS

Strr V. M. CHORDIA

(Madhya Pra-
desh) : Expressly late. -

Suari J. S. PILLAI: i want io say a few
words about the dress of the bearers. These
pzople wear dirty dresses. WNot only are
they dirty but they do not also fit them;
either they are too big or too tight. Why
can't the Railway Administration give them
proper dresses ?
you have committed a mistake. He has said
something in Hindi. I do not know what
he has spoken.

The latrines are situated at the end of
a bogie and there is a small space near
about the place and in the vestibuled trains
the bearers bring the food and keep it
there. People wanting to use the latrines
have to jump over the food and then go
there. 1 brought this to the notice of the
Minister last year. Something must bu
done about this because nothing has been
done so far.

Suri AKBAR ALI KHAN: That is
quitz true. Something must be done about
it. :

Suri J. S. PILLAIL: In the branch lines
there are po link trains to connect mail
or cxpress trains. For instance, in the
Villipuram-Pondicherry line, after reaching
Villipuram, one has to wait for two or
threc hours (o get a connecting train to
Pondicherry. 1 spoke to a gentleman the
other day and he told me that the officials
who draw up the Time Table—I[ cannot
vouchsafe for this information; this is what
wus told by somebody there—are in the
pocket of the fleet owners, It is better for
the Railways to run a link train connecting
the mail or express trains on the main
line. Let them run diesel trains if they

(Interruption) Here again,
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think it is not economical to run steam
engines, . ~

I wish to say a few words about the
coaches built by the Integral Coach Fac-
tory. These coaches become hotter in the
hot weather and colder in the cold season.
They are made of iron. There are two
layers of iron sheets overhead and if you
could insert some insulation in between,
which would control heat and cold, it
would be better. I want the Railways to
do something about this.

TP ORR s -

There is a real complaint that the Hari-
jan employees who were recruited during
the time of Shri Jagjivan Ram arc now
being done away with or sent away for
some reason or the other. There was also
a question about that by my friend, Mr.
Anandan. This was tabled some two
months ago but so far we have not receiv-
ed any answer. 1 want the hon. Minister,
when he replies, to tell us whether it is a
fact or pot.

Tue MINISTER or STATE IN THE
MINISTRY oF RAILWAYS (SHri Ram
SuBHAG SINGH) : That is wrong.

Surr J. S. PILLAI: It may be wrong
but say that when you reply to the debate,
It may be wrong, I do not know but this
is the impression that has bezen created and
there is some truth also in that, I think,

Some coaches were damaged during the
language trouble in the South. While
replying to the debate, I want to know
from the Minister the amount of loss in-
curred by the Railways on account of the
language trouble,

181

TE. )

RE

The other day Mr. Swaran Singh, when
he was Minister of Railways, while reply-
ing a question told us that in an office if
there were to be 60 per cent. of clerks who
know Hindi, all the correspondence should
be in Hindi. I want to know whether it
still holds good. He said it the other day.
(Interruptions) Let him contradict it.
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SHrt RAM SUBHAG SINGH : Now he

is in the External Affairs Ministry.

Suri 1. S. PILLAL: And the Minister
has not said anything about electrification
of the metre gauge line from Madras to
Villipuram, I want to know when that elec-
trification will be finished.

1 have nothing more to say. Thank you.

N WHALT AR (AZCE ) ¢
AT FTEG-IATAF Agd, A T
F oy &Y gaar & fawi ¥ UF IR
far gar w0 & 5 7€ 9T F fram
T G WO AT AV ST FTLAT WY ¥
faF gm arAda /&Y ST waw &, |
F fadardy & @ & a1 wag qgen
TATH IAFI TV FET g0 | I WA
THE AT FY AU (AT H FIA TE AT
W & R agrT T | T AT A FE
sttt & fav Yera sqarfedt @y aaeang
g Fifs Agre 9 9K 39 awg 9
9t 91 #1¥ @A (U FE@ & A7 @
F1 fFTmaT agmr g7 | 19 99 g9 g
A\ g o Fyaar =feq f& v areh
A grE &7 91 AT FAM A qAF
Z, 7 7y g, 3947 wmmE Y AE a4y,
Fgdl &t at fawga /€t &g, FAR
#1E wagme 37 arem qg &, €@ g
# 43 FW & qHTT FT I qET FEV
gg=1 I1fgd | Fa7 AT § fF © feen-
qrev a& frar |8 agrr SEm
afwq aga F4 I 2oeF TF ¢ fyad
N7 w: fFaHE &1 dda2 &), ©: &
SATET €Y RN wgd 413 w9 § 4 ar
g s @gfama & & saw0 wvger
AT FH AWML &1 f7eapar | G4 wefar
/rE I AET WEEA ¥ A §
& o a3 agfaga s v feamiae
% @y § 3I¥ 50 frAmeR as
QI & | I9T ATH JIT 9T F1 FRYT A7
& A1 AT 7 A7 AR Fqw9T A7 §
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qAY & IR ATH GFAW AT AL
farfrga FEA F AT A AR
FAT ATl 1 fHTET S ST agrr
2 3qY AT AT A F 1 FFS AR
G FATH T AT AT & qG SVF 2 |
TTeg SeT §9 T, 39 arfeyt & fag o
g FC G989 mfeat § f 99d &,
9% g qam9 e aF 1 ag-
frag &7 F——37 TET 1 JTH -
wfe 1 3fee & wramm nfga——i 598
fagd oamm feerdies a5 #15 fFaan
T TFTAT A )

9 Frq GAewE #7 fawwai A v o
gl @y g | a9 399 fEm a9
& AT a9 72 & for A% g1 o ST
qga wfus famar 1 o SAET
for@d FaT §, IAHT IFATE FT &
g FNE AGT F@AT | NTTHSTET &7
AT HIT TF FH A1 T TH, ATFH-
sfen fam afy fea agdt & % aaw-
FIFET & TFATE qI§ SATET 7 H7
FIAT & ? 9T F0T & AW A, AT G
FT I FY TAST F1, Y 98 Fo09
7 997 § ITH! AFAF, ISHT ITATE |
F Fq & 1 gE ¥ wrse uaEdy A
yrar + 9 T awiEt §
ST 4 TG AFHT G- FT 9
gT 9 1T @qF 97 MY AT 47 Ay
AMT F1 TGIT ATT AT FY G
aF feeai # aff off | A9 g A Fgr
fF g8 ATq AT W AW FA FF
TF AT THGIH 37 T€T TATGH—3 1T
& aut ¥ g AT T o1 W § 9wy
F & QI ATAT §, UF WEARE A
U e A forad a9 i em g,
fraar asig & g7 UF oI F L2uA
qT el feeq gt & | &g & mfsat de
F J@dr § 1 IEHT TF FI0
AFTHETST &, I8 & IU¥ Faar
HATEAT § |
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T TAo wAe wAAT (WETH):
AEATHrSTET & ard § ST AT FET @
g faewa 3w &1 W IHET AEaAT A
g g & fr fpean 4fF W99 7 a3ga
TEAT & TA(AC A7 AW TgA7 § A%
50 M1 & =7 )

S IAFNATA AR@AN : JTH IALT-
A9 91T, Tg AT AFT (A @ § !
ST ITFT FEAT & 99T #T F Fg T
ar | ®g var ar fF snawsfer @
aF FEM § WA F dT FAT FT |
FAMAT MATHIIIST F1 FS F9 FIF FY
sifmar wfew, «fus o9 srfeui
FATT AT G FT Trag-faea Arzq av
TF JTqT TFITH AT TS FAox & Ao
JATZT | § wEAAE "1 ST F wrdar
Fear f5 gz AQ FAT AT A F |
w8 q9F & § FHgar 97 o7 @ E, A
Zaar swrar g v frw avg wardr S
FT ARATE FIAT &, AT | AT Il
2, T 918X @ 9 § TV dIT 99 I
g, foT 97 &= s &1 w9 A
AT AW AT FAET AT AT @iy T
zafaa 3 Fzar 2 & o @ s
I A @ & wlhT 93 FAE FEG

'{-[ ] Hindi transliteration.
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B 5 wgfaad 33 adf | w7 & 9
wﬁés&aﬁmaﬁwraﬁraﬁm
T 2 &G &1 Tled A9 &Y g
& % oF qY sy siaowrster Fv
F foa avad ot faeelt & e uF star
UFEHH A FL AT g T FperiET
T 7 fFTmT 7 T

S¥F TR, AT I FAAMCET F
TETE A A AW F F 1 wEME F
FO JAGATE AT FAT 4T GE 2
T AT TE § o wEe 1} A waw
frd 3 wE @ A g
AN & | AT g7 N TR Ao
U0 3o Fo HYo Afuqem & g weamd
o {Far o e sqsfeadt #1 add
F, IR FA@TE F1 F fgedr dw
F w1 A faar o afz g 93 #@iw
TS FAE F T FAANET F1FH A
§ TS T FV AT TG q7H gAFAT
§ T4 qgq @ FEATE gX g1 AT
Y AT T feaRas 37 & IRy of A
TETT TE @A | A1 grerg a3 &
WA 7 W 5§ A g @ |1 =
FHAT THT TGN | 3d § g AW
A 1 S fAaar 4dY, BaT qrEg A
| A q& fAerar | Qv WS FG ATIH
¥ &1 € T g AT @ FV AR
qgT TS\ qEAT § ANgY 2 A0 A AT
FT AT A1fgd fF At 7 IaF 9
qTearg € SF AT A IF AT
= § A | TE sAay aga & frawd
g & aFdT & |

AT agd ¥ Ay wEwew amfedi
# 2, St & 21 Fgt & FAATEAT FI
9 A9 & AT qgq g AT TTAT
AT ¥ TAd O FT W A T
qe) quater g wrfea fr faad sast
g w2aAt aT @ faw s 1 7 gAE
fgq oT av Wage a9 § q9d €L
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[#f &= FweEm AT
# aTF ¥ T IAX AT qIE § IR
T ST T IR X A T
T 21 4T @@} s e &1 sqEen
ol

-l A7 A F A A AL
7% A | § Fg AL AT LFE | WG
AR § a1 anar o F7 9g FEr AT
fr . vy T U fawEw FTEREA |
afy ag faome FITA & &1 A4 A
#t g fod a@1 € &) A AW A
250 o @A &l WET g a1 100 To THFH
DT\ AT I FH AW A TA T
2 gz fawma 21 & | I®S1 ST S
a5t 21 wqr omar @ T few @ww &
fagd A 4w 31 fgw @uw a1 v
#ifwa, fowr @oeg & Fwmar W AN
AN FgT & 1 IR & foy o aArfem
AT qAY wEE F g7 T g, AW
ATEE AT Y AT § AL AF AT §
forad davgT &a AT ¥, A ALRS
¥ Tud @rEl GAE Ted 2§ a8
H1AAT § B 78 A0 AF A3 TFE q A
78 99 W, A2 A% F 99 @ =7
fir ALY S ATZT AFWT THA H AAA
2T G 7V, STE T sral ATy
I W9 g, 917 fFwd g’ 7 % ant
§ g wiw &1 W@ & fe A A wie
TR | qIAT TET AT ATV 78T HY frwwd
FET ARt gAY £ 1 ST e o 2,
ST gt T o g 1 AT A gEd ST
7g & f o Sty § wedY gw A AW
FT A AT § g1 FT I A7 0F 047
SR aTE feEE 9T - g o
A AK 7 FfE A H T8 3§ |

Tl am 77 W WG F a7 F
Fet &1 ug | & A § 5 e
AT AT K T & B =w ad aga ww
UFIEE U ¢ 9% A BE-AE ueH]-
¥z wluFaT €9 wA & ¥ o Wy

1
i
i

i
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|
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HET g & B § 1| TG IqA & qIA
gL FaT ST 91 FT TFFT giav & I AT
Iy =wfawT 9T &1 gT 2 | FAFHT H0
ag gran & f& 37 | Flyat g7 stEwT
A8t B £ a1 FRT ZAF FEE aAr a1
gl 2 1 gafay & wga (F T Sy o
WA F G F QW TAT I9E A
TG w1 T <@l JTAT ATfRA ATfF 3%
FAT HAWAT T ST qE ) FqW
foer 7 99T A9E AW TEAT ATEAT
g 1 ger forr & ai=ieT OF 399 Fa
g | U @UT § FUOT TF FAW A7 g0
9¥ TF I|A Fifaw g g av S
%2 qF WEF 43 gW &1 awg § a7
mfgat, @9 FT, T A9
@A § 1 9T w9 whew F Ay
AT & J9 AT 78 Frfwr wTHy awy &
fag &= g st & fowd @ wfeai 71
FTH! THT GF FAATT HTAT I547 &1
TH HTET & T dATh FTEHE A
FOT & T Y F@T H oAqTAT &
f5 500 mfzai a9 v gawAr &
i g2 92 7% 39 FIRT F O 3_AT
FT & | 39 qIg % et q g i
F1 @7 73T 73T & 5wy awg & 1
& A7 qAT FT AR EATR | AT &
Tg AT FE 5 Y FfaT g F
AFENF £ 97 9T A1aT T G #7 qA-
#S WA HATET F AT H AT FEET
arfgd | A AT TE FIT R oFATe
qT9 ZTAAT €Y7 ALl 2 1 ar oIy e
TATARE § A1q FT AT FAffaalad &
I FL | TH FROT GEFET (FATHT FT
AT T &1 TFA g1 8 | gAlaT & sy
& groraT FET fF e g Y | T
FTHTL & AT F7H FATH T A7
st 7 #1 T AT 1 A
g & ATT & 722 TITAE F JTG H7HT
fEh 1R 3T F T A0 G A AFA
£ ¥fe 3@ &0 Y ) forearer Yoy
TAAT FT G AT A(°GA | HTT AT



827 Budget (Railways), 1965-66

@ MEA q¥ AET A a7 FH
< fear at 7a8 frami 71 aga &1 v
ZRT AR wFHSeR & =9 |
X SR T e T
=Yt a7 S 7 FEA 9T WIE A A
THHIT H 1037 & Fga7 7 WIE | 6
HTAT 59 FrI9 F AT FHE gy 7 59
ad F1 I HA™T F g9 @ §
Uo U¥o SFWT 7 IFEE[H & HIY
F S AEMAT 97T FT @ F IqHT
ATST ST ATEH | AMTY 95 AT T4
(e 4 S99 T gL 0F F FEgr oar &%
2 ZY A0 BT FAT FG A5 gAvT
§ 34T Fww weew 78 g€ ww A
AT F ST FIAT ATEAT g R o 5@
AT &1 @ AT To THo FEAT
TR 1 Io8 & Fod @0 F47 |
g WA I@q LA A FOT 500
¥ afux qaeewy § fod & W
i sPx F 3 fmar ag faow
9T AT FTEHE GT TAET & AT ToAwET
fare o7 =@AT &0 ST USwY
feean ar FreFe fawem ax &Y F=a0
g Al ;AT 3 I 99 &, S
femmaae=) #gf w=r a7 2 7 e o
T &1 fFam@ afuFie zq qF @i §
fasreT & a8 o7 3T 9T AW F =W
qvg ¥ AW 1 w=8r feae aww
F fau, seer aifger 994 & fou 9
HeqTAT A HqTT F TATIA |EIT AT
Ty & A I9 7 99597 Hgara; 1
TAF-AFECTAL F (T 31T & FATAT 7T
dT | S99 15—16 &l 9T " 9
o v fead == &1 goned 2 & fF
T ATtz afsawd £ fwqra a9 awd
£ ar Philanthropic Institutions #Y
fFpad 99 A%a | TF I a7 A
AL FN AFAEET IF—AT TR
frdY qvg A fa@ S9, Feewe 3 @
gAY 4T FI——ATT g7 AT F1 wgfoaa
37 g A7 AT ATH AT AN IA=BT
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frmrd a=mT Aed &, eww, @ifn
AT ATZT § SAG AT FET & F ey
TATHT T FT | T&F 6 T N9 30 §
ATAATE F1 AT FL g A1 gerdy G
§9 TG ¥ ATT HETE F7d &, WA
37 & St 3faa maw g a1 | aEgew
faor a7 Y ST F1 arfeer g9 & faw
THETS G F1 FATSHT AR SARA &
A 31T a7 W AT & o T gud srmEn
917 F13 frad a1 g9 o wnfeea A2
I GHRT | AT 7§ 4@ A9 FY
Mg afi 2 a Y fog a@ &
AT @ TAT Gh & 7 GET TiEr Ay
F1 Aifger d97 9T I FE qATHR
TG FET ¥R F R TEEM TG
FIH FOT | ZHIAT AL 9 & qrAam
2 & a7 ar S w9 gs §
IE! o qifeT | T HIIw B o aer
50 a9f ¥ UF g FEUAT F1 HHIGAT
AT AT Wr &7 TEMT AQ AT A
STIAT & o S ST srser wifge d=AT
8T § I8 W o qFEAL A AGATT
99 FY 9T ¥ IEET ARG, ATFAE
afaF1o 1T gadl qfas d=a9 71
o & W Srfgd arfE ¥ soEr
FIA AW T TF |

AT A FHATAT ® fATaga &
HoqT @it £ fomA B A1 a9
yEqeTe Wifea & | T ag s aeE s
F1 & fF o 9T AT 47T BT AEET
TEY & agr 9% "rarge afewa 7 A
£ 9T TR HEuT agd FW ) ATTh
ST BIE-BIE ©uF §, STt A1 TGS’
§ St T3 g, gTR7 A =9 a1 g
2 &gl 97 § qaga Afeww 99 7@
o N E | wT wgEa o § aY A
fadt & are wgad g | gWiew A A
¥ g wraT € {0 oI TR St Y FIH
TIT 3 qUF SATET § SART AT FA-
AT FT T ATH g1 G |
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[ qaFA7gT ATITAT]

aWft gAT WrE q Ay &1 fe
fopan o1 | g8 @59 9 § T2 FAT AN
g f oo 1 o7dd, 1957 & 97T WA
FAnfoal & fad @m a1 g1 8%
qget St feemag g 19 & e S F9-
I WA 1955 AT 1956 § AT IAN
9z 3 frems 1 md 4 A I za a9y
FT 65 7 FCET TE 3 | TAY IS
F S AN g IART I FOT 75 AT
80 a9 F 8T g1y | ZH, feeras At
Fraear Qg oAt | araEd fEaEr
TEmE a7 ¢ ¥ 9 d@A g Iw
e & € § 7 079 qE & A3 faay
=1fgw | g7 freras A & gred q=ur
a8 & 9% ¥ 9ga wEEq § €, Taia
T AW F @Y F ATTR FTE AHAT
Nfgw | g7 =T Y oA U w9
93 AT SY AL ANA  FiE g
ZT gfwgs U3z & AR qE AT qHAT
2 & ag T1q 78 SAa fw fem o
¥ gaa "eqr 3w giqaq oF & AraEd
wdl A gwdy @ 1 S 3@ gY, F FAn
W 93 &, TN, T & A T
FLADE, L TAH HIT A G,
o FII A qAAT FH N AOCH
ST 1T FAST IOV GO AL AT AR
g AFpard | AfFT IAar S w4 g,
Ig AT &, TEfd & FgAr e §
fm z& are & o snuRT ST AR o
AT 7T FEAfET F fAU @
FATEL TG & ST g AT I8 AT
FEL TAIN § | TAOT F ATTY FGT
AT 3y ugy Y F 9™ Fg AF
& STq €T FATE I & G7 9g A1
& sJofy & At &1 fear s wfge
Az § w10 FIA g, SR FT F1H FQ@
g, G qIEFEA T FIH FQ & Al
3 TG F gEL FH FIA & | 37 AR
H TIN UgA FARE FI TEW 8,
FoifF I 1 AR Aqfeat ® BA
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g, T § gy & et 9 fF ad) @
Tifer | safad ¥ grgar § F 99
F S AfaFTdr & S I AW FT @A
@ =ifgy & S Fnr afazd wgwen
# FH w7, W FT FW OFQ 5,
I LT g4 Ug fasmr AvlEw
a7 FET 9 #T aF & F40 JQI0
3G TH 19 FT A @7 AT AU
fa A=Y Sfy & T BT FAE FT qAH
fear st =nfew 7 & e & Sofy 7
gA I § A s #v wifrer Ad F
Fgn, #= ¥ F4T ST AMEw
(ara 7 @21)

#F § @i & T i vy 9
AIE HAA FEAT AEAT £ | FG aw
TTgaT defar ) Iy ffar a7 g5y
g, AT § Y9 defar e §, a9y
THE WY AT LT F1 GG F9
A & AT § | fgqrHes
Fefar 41 aga F9 wwAi 9T aedy
¢ afea stgr 9% Wrede d=faor 1 gare
g, 98 agq LU § AT gAT & | AAR
dq qF 50 w©@AAT 7 T9q fawwr v
AT & Fefar o sagear #1 7% 2 A}
RhAl 7 q1 Ar5ae $2007 & Foar &
zafad A7 w1 a7 & & et srgae
Fefor iy aura wT T T7f30 |
3T 1T 3H&T T@A g Al ATah %
AM-Arg A A TR FT FH I
FLA Fi goTIq a1 AMGU qTiF IFH
AT 7 FENT AT T TH | AT gH @A
g & fom @t & argee defar §
g T g FAATAT FIE AGY &, ABA
T FiFIqET 2 fSEwr adisar ag gar
g fF 3 I wass $ g S W
JTH ATE A & | TS AT GHT T
FoAt Arfge fomd =7 <@vHt § ag F
qTzqe FfQr 2, F@7 9T SI-UF &I
g FW fgr oo qrfs sw &=
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FAAGE 71 A GgE-aE AT OAS
areer fas |

AT TqaT TEL L % S qEAae
Fzfar g, 98l ©F 9 W@, FA-9-F9 qI-
3 W qifs FAEEm 8 #i wE-gE
& faans fasmwd oY 1 aF |

Y UF AT FE TS | AT TS
famrg 7 gomn fF e g afu-
IO ¥ foFg awg ¥ IS Y AT T
TFT | U F9 Tg FE a9 @1 ¢
Iq T fmdt <2ww & Rt fafaeex
qET FT T EMT &, AT ST qi4-
z9, g e we g & ot & 1 iy
AT WAt S ¥ § Tg ATHAT FEIAT
Feey dufai & %% R gmi ¥
qfagi & T #2 f&F ar ar T F9 ux
www 9@ a1 waw & afawifat
¥ 3 w¢ f5 frdt fafreex & fau oF
fre T 1 gg s gars,
THY FgA IO AT @I E | ‘

sit Twgwn fag : a8 faege
2\ feeelT A TAT AT T 2

s FgeEIT AroEN | foeer #Y
eifeq | 4% 1 FaT §, TG FEGE |

st agwn fog ;oA faaw
fea |

st FFAST AW : { FF @TE
fF §Y 7% qFT ag @ & | H faoelt wy
A AE FE @E | TR F AR A
Fg WIE |

IrawTeae (i AW XA W)
ZAFTHE oY, ATIHT 9 &l 4T |

|
J
|
\
|

|
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5 JARAEA TIOA : Y 3 gafod
qYT T FET & | 379 AT TN T HaL-
FISFST U FIOT & I OF FTC0 78
W g fF T S oAgeeE e &)
@A F fq@, R St 3w EW
BT § 99T MG H STET a9 o &,
Ty Wfeat T g Sy & | i
AT JUANONH a8 Fa7 & %
0 T Y wfte gemr Wrear & SfEa
W A w91 a9 37, 79 T feawa
T FT TR | A1 IS FT T A F
vger ¥ faFed g g Tngd o

g T ag & fF sema wifeai
€ AT AT E | AT B MieEr S
9T ¥ 95 9gF ST §, T SN eu
9% gAY ¥ TE SATUT-ATAT HIAT @Y
g

Iqawteast (=l AFET IRE AR ) :
aHFET ST, AT AT TIG FT A= A
Frfaw

%t SFRAET ATTAN © AHT FH F7,
@IE |

wwfad & wgm fr mfear aw o
og= & fau, afz Fr et a9 ¥ oww
TEaEr € a7 SEE AN § Ay ST
=1fEw | mifeat ¥ X 9gT THRAT § |
ZAAT €T ALY, A9 & T8 TgT aHATE
FazErg fF smar-srgr ser afsar
FET @AT §, S LU § T8, |iE
TUF 9T 997 9T Tg9AT g g | af7
AT T qE T A FAardr aisay &
FTCOT | ST A7 TSI FT F9
F41, A1 9A favarg g % a7 ofte o
qET gAT HIT qIq 9% AigAr W agS
TEAT |
SHrI A. D. MANI: Mr. Vice-Chairman,

may I congratulate the Minister of Rail-
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[Shri A. D. Mani.]
ways on the presentation of his Budget and
the fairly satisfactory performance of
Railways during the year? The Railways
are our biggest national undertaking with
a total capital investment of Rs. 3000
crores, which employs as many as 1.27
million persons. Our Indian Railway sys-
tem is regarded as one of the best four
in the world, and I am glad that during
the current year there has been a notice-
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not want to be regarded as one who under-

" rates the fairly good performance of the

Indian Railway system, but I am not
satisfied that there has been a noticeable

. improvement in the efficiency of operation
" of the Railways. May I invite the attention

able improvement in the performance of |

the Railways
accidents,

When the Kunzru Committee Report
was laid on the Table of the House, many
of us thought that we would have an
opportunity of discussing the report, but
so far we have not had an opportunity of
discussing in detail the recommendations
of the report a large number of which
has been accepted by Government, Mr.
Kunzru is no longer a Member of Parlia-
ment, and I believe that his work as Chair-
man of the Railway Accidents Enquiry
Committee was the last great public per-
formance
Parliament, and I do hope that the hon.
Minister of Railways, when he replies to
the debate, would throw some light on the
action taken on the Kunzru Committee’s
recommendations  which have led to a
roticeable fall in the number of accidents
on the various Railways.

Surt AKBAR ALI KHAN: There
should be specific discussion on that report.

SHrt A. D. MANI: Yes, there should
be discussion, and 1 would like ihe hon.
Minister of Railways to say something on
the work of the Committee and the re-
commendations which have been accepted
by Government. I am glad to say that
even in the Northern Railway there has
been an improvement of as much as 40
per cent, in its performance in the matter
of prevention of railway accidents

Sir, I have gone through the papers
connected with the Railway Budget and in
particular “A Review of the Performance
of the Indian Government Railways”. It
is always possible to put forward a plau-
sible view on a table of statistics. I do

in respect of prevention of |

of the Railway Minister to page 23 of “A
Review of the Performance of the Indian
Government Railways.” In respect ef effi-
ciency index, i.e., average train io0ad
hauled per kg. of tractive effort, in 1961-62
it was 44-4; in 1962-63 46-6; in 1963-64
45-8. The note goes on to explain that
there has been a slight fall in respect of
efficiency of operation in certain matters
which will be accounted for by the fact
that there was an easy wagon position.
Whatever that may be, I want the Railway
Minister to consider whether in view of
the heavy capital investment on the Rail-
ways and in view of the fact that we have
engaged more men than before to work

. the railway system, there has been any

of his duty as a Member of |,

corresponding increase in the efficiency of
operation. It is easy to take a complacent
view and say that there is nothing wrong
with the Indian Railway system. I do not
think that the efficiency of operation has
gone up in striking proportions to the
capital investment or to the increase in
manpower. 1 would also like to invite the
attention of the Railway Minister to page
30 of the same Review—Engine kms. per-
engine day (passenger) (in use): in
1960-61 it was 277; in 1961-62 274; in
1962-63 268; in 1963-64 it fell to 262.
These are matters which should be carafully
looked into by the Railway Minister, I
come to feel that in view of the heavy
capital investment of ours in the Indian
Railway system, the Railways should
try to bring out a new generation of young
men who would be willing to dedicate their
time to the working of this system.

The Kunzru Committee recommended
that the members of the families of the
Indian railwaymen are best suited for
recruitment to the railway system. Y do
not fully agree with that recommendation.
It is possible for the Railways to go out-
side the families of Indian railwaymen to
look out for talent. In Great Britain, Sir,
the Railways have started propaganda
work in schools to get better recruits for
the railway system. I would like the Rail-
way Minister to consider a propusal of
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setting up technical schools at various
«centres where +hose who want to take up
the railway se vice as a, career may join
for getting the necessary training even
though they mway not be recruited by the
Railways. In other words, we want a class
of people to come up who would be willing
to work on the Railways and who may
acquire the necessary technical qualifica-
tions for being recruited to the railway

system.
7 IR .

1 also feel that the time has come for
‘Government t> order a comprehensive en-
.quiry into the wages of railway workmen.
1 do not want to increase the financial
difficulty of the Government but in view
of the onerous character of the duties
which the railwaymen have to perform, I
would sugges! that a Wage Board should
be set up for them so that we may hnow
what salaries are likely to attract the best
recruits for the Railways.

ot
i

Sir, T would like to go on to the pro-
posal of the Minister to increase the pas-
senger fares. 1 am sure that Mr. Patil’s
compatriots in Bombay are not likely to
be happy even with the marginal increase
in the suburban fares which is proposed by
the Railways. I know that the cost of pro-
duction has gone up, that we have to find
money to meet the increases and also the
increases in the working expenses in other
directions. But I feel that any increase in
passenger fares would only assist the in-
flationary factors in this country. What we
are doing is, we are trying to give dearness
allowance to the Railway workers and
increase the passenger fares, which means
that another category of workers will de-
mand higher dearness allowance for them
and by this we are setting up an infla-
tionary spiral. 1 think the time has come
for us to reconsider the Railways’ contri-
bution to Public Revenues. I believe it is
5.75 per cent. It may be possible to drop
the public contribution by about 50 per
cent.,, which will completely obviate the
need for having any increase in freight or
passenger fares. In the present inflationary
situation, I feel that any increase in pas-
senger fares would only worsen the eco-
nomic situation. And next year the Railway
Minister would come forward with a plea for
:a further wege increase and a  passenger-fare
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increase. I hope that the Railway Minister
would take up this matter with the Minis-

. ter of Finance because in view of the fact

that the Railways are doing a public ser-
vice, Public Revenues must be willing to
make a sacrifice by allowing a fall in the
rate of contribution of the Railways to the
General Revenues. Any increase¢ in passen-
ger fares will mean another method of
indirect taxation proposed by the Railway
Minister instead of the Finance Minister,
and T would suggest therefore that Govern-
ment should consider the question of a
revision of the rate of contribution of the
Railways to Public Revenues.

Sir, T would like to go on to the ques-
tion of diesel and electric traction to which
a reference has been made by the Railway
Minister in his speech. I believe that no
more steam locomotives are going to be
manufactured at the Chittaranjan Locomo-
tive Works. I know that diesel traction
has become very popular in the Continest
and in the United Kingdom. But we have
to take into account the fact that the vast
coal reserves in the country have got to
be used by the Railways. As the Railway
Minister has said, there is already a fall
in the movement of coal traffic during
the year under review. If we are going in
for diesel traction, we must be assured of
our supply position of diesel oil, We are
faced with a very critical situation as far
as the external affairs are concerned. If
for any reason we are unable to get the
diesel oil required from our own refineries
—and we have to depend on diesel oil
from imports from abroad—we may find
ourselves in a position when our foreign
exchange will be seriously hampered in
financing the purchase of our requirements
of diesel oil. In Japan, this matter has
been considered and they have prepared a
blue-print for the electrification of railways.
This requires constant collaboration bet-
ween the State Governments and the Cen-
tral Government. T would like the Minister
td examine the possibility of not depending
too much on diesel traction and also te
explore the possibility of developing elec-
tric traction in the country for the railways.

) et

Sir, T would like to go on to another
point and that is the co-ordination betwzen



837

[Shri A. D. Mani.]

road and rail transport. The House is aware
of the fate which befell the Neogy Com-
mittec. I do mnot know why a situation
should have arisen which should have com-
pelled Mr. Neogy to tender his resigna-
tion. I do not know how much of goods
traffic has been diverted from the railways
to motor traffic. These are matters which
require serious consideration, and it is time
for Government to impress upon the ‘frans-
port Ministry the need for setting up a
co-ordinated Rail-Road Transport Autho-
rity, which will see that duplicate services
are not multiplied wherever railway routes
are economical. 1 feel that we cannot allow
road transport to go on without any check,
without bearing in mind the needs of rail-
way transport. It is possible for feeder
services to develop to supplement rail
traffic but there must be some measure of
road-rail co-ordination, and this is a matter
which requires careful thought, and I do
hope that the Minister of Railways would
tell the House what steps he is taking to
see that there is better co-ordination bet-
ween road and rail transport. ..

Sir, T would like t0 go on to one very
distressing feature of his speech and that
is, there is not a word there about the
Research and Designs Organisation. For
years the work of the Research and De-
signs Organisation has been the subject of
comment in this House. The Pacific Loco-
motives Committee as far as 20 years back
reported on the subject; the Wedgewood
Committee also drew the attention of the
Government to the need for better research
in the railway system. The Kunzru Com-
mittee went into the working of the Re-
search and Designs Organisation very
carefully and according to Dr. Kothari,
the results from this Organisation have not
been commendable or very satisfactory. I
know that research is a new branch but
I feel that with the expansion of diesel and
electric  traction the necessity arises for
having an efficient Research and Designs
Organisation. I understand that two Direc-
tors of the Research and Designs Organi-
sation have left their jobs; it requires some
continujty in the office of the Director—a
point to which the Kunzru Committeg drew
attention. Two Directors have left the
Research and Designs Organisation, and

Budget (Railways), 1965-66 [ RAJYA SABHA 1}

838

—General Discussion

though a very ambiguous reply was given
by the Minister of State the other day, in
answer to a question, I believe and under-

| stand that Shri Suri has left the Organisa-
tion.

Tue VICE-CHAIRMAN (Suri M, P,
BHARGAVA) : He has gone on a deputation.

i That was stated in this House.

Surt A. D. MANI: Yes, it was said.

| He has left the Organisation and accepted

employment in another capacity in some
other railway under Governmental autho-
rity. Whatever it is, Shri Suri was deputed
abroad. He is a young man and I am told
that he left the railway system in disgust.
I have not talked to him but there are
reports which are current in the Capital
that he was not satisfied with the work of
the Research and Designs Organisation, I
would like the Railway Minister to tell us
what was the substantial achievement of
the Research and Designs Organisation in
the year in which he had worked there. I
believe that the work of this Organisation
has not been impressive in spite of the fact
that a number of Committees have re-
peatedly drawn the attention of the Railway
Ministry to the need . . .

THe VICE-CHAIRMAN (SHrt M. P.
BHARGAVA) : Why don’t you go and visit the
RDSO at Lucknow and then make all the
comments ?

SHri A, D, MANI: I am saying this on
the basis of the findings of the authoritative
Committee of Dr. Kunzru, which went
into the working of this Organisation. T
would like the Railway Minister to tell us
what are the great achievements of this
Research and Designs Organisation during
the year under review, and I would like
to ask him whether he has given his mind
to the question of the recruitment . . .

SHrr P. K. KUMARAN : They are doing
good work but the Ministry are not utilis-
ing it

SHrRr A. D. MANI: Whatever it is, I
would like him to mention about it. There
is no mention about it in the Report. In



839 Budget (Railways)1965-66

previous years there used to be some men- |
tion. The Research and Designs Organisa- '
tion has been completely forgotten by the :
Railways, that is evident. I would like to
ask him whether he has given his mind ‘
to the recruitment of the members of the X
staff of the Research and Designs Organi- |
sation. I attach so much importance to l
that that T would like him to give the Direc- 1
tor of the Organisation the same status as
that of a Member of the Railway Board.
I would not mind it, and the Kunzru |
Committee has also mentioned this that is
necessary to recruit foreign experts to come
and assist us in the work of this Organisa-
tion. I would also like a periodical evalua-
tion of the work of the Research «nd
Design Organisation to be done not only
by us but by foreign experts. As for
example, it was done in Japan.

Sir, if you do not mind it, T will finish
my speech by 5.05 p.m. The House can
bear with me and instead of continuing
my speech tomorrow, T will finish it today.

: Yes.

oA

Some Hon, MEMBERS
. .t

SHrl A. D. MANI : Sir, I would like to
go on to the question of overcrowding.
Shri Patil is a very busy man but I would
like to mention that Shri Dasappa, his
predecessor, added to the number of pas-
senger kilometres in the country. I believe
that about 28,500 passenger kilometres
have been added to the railway systemn as
a result of the introduction of fast dupli-
cate train services on the various routes.
I would like the Railway Minister to ¢xa-
mine which route is overcrowded and also
to explore the possibility of running dupli-
catz services on those routes to reduce
overcrowding. The Grand Trunk Express
was one of the most crowded trains in the
past but after the Southern Express started
running, the pressure on accommodation
in the Grand Trunk Express has consider-
ably lessened.

Suri P. K. KUMARAN:
third class.

Not in the

SHrRI A. D. MANI: Not in the third
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class but generally speaking. The pussen-
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gers have two trains by which they can
travel, and there has been a diversion of
traffic from the Grand Trunk Express to

. the Southern Express.

S p.M.

Sir, T would like to go on to ask the
Railway Minister why either in his Speech
or in the connected papers there is no
mention about the efficiency index of the
speed of goods trians. Somehow the speed

+ of goods trains will indicate the efficiency

operation of railways. If he has got the
figures at his disposal, I would very much
like him to place them before the House,
the relative efficiency index of the speed
of goods trains.

Sir, T would like to go on to a few minor
matters. A number of railway employees
were dismissed under rule 148, The
Supreme Court has struck down the rule,
and I believe the Railways have ordered
that those who were in employment during
the last six years and who might have
been dismissed under rule 148 might be
reinstated.  Sir, after the Supreme Court
held that rule as invalid or ultra vires the
faw, it stands to reason that any person
who has been affected by the rule, what-
ever might be his term of office, should be
eligible for reappointment in the Railways.
I would like the Railway Minister to tell us
how many persons are suffering on account
of the unwillingness of the Railways to
tahe back persons who are eligible for
employment under the Supreme Court’s
decision and who have not been employed.
Is it because the Railways feel that they
are very active trade unionists and agita-
tors that they are unwilling to take them ?
Mr. Patil is a man who has got a generous
outlook and T would appeal to him to see
that all persons who have been dismissed
under rule 148 are taken back in service.

I would like to go on to one final matter,
and that is the operation of the dining ca:
service on the Grand Trunk Express. I
managed to meet a large number of emplo-
yees in the dining car. T do not want to
mention what exactly they have said on
various occasions. But their complaint is.
and the complaint is very legitimate and
a human one, that they are subjected to
many hours of continuous work. Some-
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times they have to put in as much as 18
to 20 hours a day. The person who starts
at Kazipet some time the previous day
has got to get off at Bina because the
train service does not run up to Delhi. He
has to catch there the morning train at
4 oclock. He has to clean the vessels, He
has to work practically 22 or 23 hours a
day in the dining car. And I understand
that every little bit of crockery which has
been taken away by passengers also is
charged from this person. There have been
cases where steel utensils have been taken
away by first class passengers in their
hold-all. One of the hold-alls fell on the
railway platform at the Agra Railway
station and it was discovered that the pas-
senger  was taking away with him the
steel utensils . . .

SHrRi AKBAR ALI KHAN: Shame,
shame.
SHRI A. D. MANI: . and some-

times these persons have to their debit
Rs. 700 to Rs. 800 on such account. They
are persons who do not get full dearness
allowance. The meals are calculated by
way of “proper charge”, what the Raijlway
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considers “proper charge”. I want the
Railway Minister to look into the grievance
of the dining car employees. I feel that
it is necessary that no person should be
asked to work for more than 10 hours a
day on the railway system. It is inhuman
to ask a person to work for about 24 hours
at a stretch, Many persons on the dining
car—I have talked to many of them—are
in a state of physical exhaustion.

With these remarks, I would like to say
that the Railways have done very well. But
we need not be over-enthusiastic about
the performance of the Railways. There are
many directions on which the Railways
must show an improvement, particularly
in the matter of achievements in the
Research and Designs Organisation.

The VICE-CHAIRMAN (Surr M. P.
BHARGAVA) : The House stands adjourned
till 11 a.M. tomorrow.

The House then adjourned at
four minutes past five of the
clock till eleven of the clock on
Wednesday, the 24th February,
1965.



